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LOK SABHA DEBATES

——

LOK SABHA

——

Tuesday, March 10, 1992/ Phalguna 20,
1913 (Saka)

The Lok Sabha met at Eleven of the Clock
{MR. SPEAKER in the Chair}
ORAL ANSWERS TO QUESTIONS
[English}
Uneconomic Railwey Lines

184. SHRI NITISH KUMAR: Will the
Minister of RAILWAYS be pleased to state:

{a) the amount of ioss suffered by the
Government on account of each unecon-
omic railway line dunng each of the last three
years;

(b) the total financial losses likely 1o be
suffered due 1o these uneconomic lines in
the current financial year;

(c) whether efforts have been made to
make these routes viable; and

{d)# so, the details and outcomethereof?

THE MINISTER OF STATE IN THE
MINISTRY OF (SHRIMALLIKARJUN): (a) A
statement is laid on the Table of the House.

(b) About Rs. 114 crore, excluding divi-
dend.

(c) and (d). Various steps like replace-
ment of passenger trains by introduction of
Mixed trains and ‘One Engine Only’ system,
economy in staff, curbing ticketless travel,
closure of unremunerative stations and halts
or converting them into contractor-operated
halts etc. have béen taken to check the
losses.

STATEMENT

(Figures in thousands of Rs.)

Loss on Working of Uneconomic Branch Lines excluding dwidend

CENTRAL RAILWAY
Losses
S.No. Name of the Branch Line 1988-89 1989-90 1990-91
1 . 2 3 4 5
1. N.G. Daund - Baramati 27,38 31,59 ~31 78
2. B.G. At - Konch 37,30 37,30 72,18
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Losses
S.No. Name of the Branch Line 1988-89 1989-90 1990-91
! 2 3 4 5
3. NG.Gwa.- -Bhind 1,16,11 1,16,11 1,78,97
4. N.G. Gwalor - Sheopur -
Kalan 3,04,77 3,04,77 5,67.42
S. N.G. Dholpur - Tantpur -
Sirmutra 92,88 92,88 1,66,14
6. N.G. Neral - Matheran 1,49,61 1,65,07 1,85,54
7. N.G. Pachora - Jamner 38,32 38,32 43,16
8. N.G. Miraj - Kurduvadi -
Latur 2.26,44 1,95,49 2,87,25
Total 9,92,79 9,81.53 15,3244
(Figures in thousands of Rs.)
* EASTERN RAILWAY
Losses
S.No. Name of the Branch Line 1988-89 1989-90 1990-91
1 2 3 4 5
1. B.G Bakhtiyarpur - Rajgir 39,86 225 33,42
2. B.G.Didamagar - Tarighat 3,86 (R) (R)
3. B.G. Bhimgarh - Palasthali 27,53 21./5 24,66
4. B.G. Barasat - Hasnabad 142,77 1,18,41 235,05
5. N.G. Shantipur - Nabadwi-
pghat 18,03 20,25 17.26
6. B.G. Trinpahar - Rajmahal 14,55 12,50 1370
7. NG. Bardhaman - Katwa 61,06 56,30 60,67
8. B.G. Bhagalpur ~ Mandarhill 19,90 38,94 2,47
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Losses
SNo  Name of the Branch Line 1988-89 1989-90 1990-91
1 2 3 4 5
g° B.G Baruwpur - Lakshmkan-
tapur 127,70 1,12,78 97,23
10 BG Sonarpur - Canning 75.58 79,77 47,02
11 BG Jamalpur - Monghyr 12,88 22,25 19,43
Total 543,72 4,89,20 6.24,11
(in thousands of rupees)
NORTHERN RAILWAY
Losses
S No Nama of the Branch Line 1988-89 1969-90 1990-91
1 2 3 4 5
_—1— —;‘(—S—R—oh;;;- G;h_ana i 8,64 16.02 23,22
2 BG Batala- Qadian 50,37 52,38 56,73
3 MG Garlw Harsaru -
Farrukh Nagar 8,96 6.33 9,85
4 BG Verka DeraBaba
Nanak . 2,15,52 234,46 247,95
S BG Amntsar - Attan 1337 15,36 (R)
6 MG PiparRoad Bilara 19,7 44,15 48,27
7 MG Samdar - Munabao 333,90 216,17 242,12
8 MG Balotra - Pachpadra 43,84 40,73 52,61
9 MG Raka Bagh - Pokharan 2,34,66 1,64,95 49,82
10 NG Kalka - Shimia 354,79 344,40 3,26,52
11 MG Ratangarh - Sardar
Shahr 5,51 (R) (R
12. NG Pathankot - Joginder
Nagar 2,67.47 89,99 2,00,10
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Losses
S.No. Name of the Branch Line 1988-89 1889-90 1990-91
1 2 3 4 5
13. B.G. Pahaghwara - Jajjon
Doaba 61,81 71,42 1,13,69
14. B.G. Barhan - Etah + 7.32 R 2,88
15. B.G. Raja-Ka-Sahaspur-
Sambhal - Hatim Sarai 5,16 23,58 27,06
16. M.G. Makrana - Parvatsar 18,09 R) 19,83
17. M.G. Tilwara - Tiiwara Fair 3,11 83 (R)
18. M.G. Lalgarh - Sree Kolayat
Joo 7,74 (R) R)
19. M.G. Raniwada - Bhildi 51,15 1,48,58 1,01,37
20. B.G. Madhopur - Pathankot . (R) {R) 32,29
Total ‘1 6.96,56 14,69,35 15,54.31
(Rs. in thousands)
NORTHEASTERN RAILWAY . L
_losses .
SNo. Name of the an_cfh Line 1988-89 1989-90 _1%s091
1 2 3 4 5
1. M.G. Banmankhi - Behaiganj 85,15 74,26 83,76
2. M.G. Sakri - Jaynagar 1,22,97 143,19 1,26,03
3. M.G. Narkatiagan] - Bagaha 88,50 96,50 82,81
4. M.G. Narkatiagan; -
Bhikbanthori 55,88 67,94 73,59
5. M.G. Kaptanganj - Chhitauni 1,53,24 72,90 68,29
6. M.G. Salempur - Barhaj
Bazar (Since converted
into BG) 35,33 49,70 34,99
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Losses o
S.No. Name of the Branch Line 1988-89 1989-90 1990-91
1 2 3 4 5
7. MG. indara - Dohrighat 72,61 68,92 73,49
8. M.G. Madhesingh - Chi!h 17,20 20,92 2334
9. M.G. Mankapur - Katra 55,97 62,93 70,92
10. M.G. Anand Nagar - Nautanua 1,04,22 1,35,12 1,034t
11.  M.G. Gamnsari - Jur Wa 2,17 36,35 1,06,31
12. M.G. Dudwa - Gaunphanta 37.96 52,72 51,57
13. M.G Dudwa - Chanuanchowki 20,56 29,88 68,88
14. M.G. Shabhaznagar - Keruganj 4,68 6,71 5,66
15.  M.G. Kashipur - Ramnagar 13,41 13,67 19.94
16. M.G. Mathura - Vnndavan 19,25 18,22 22,10
17.  M.G. Mandhepur - Brahamvura 5,89 9,61 12,51
"18. M.G. Thadabihpur - Mahadivpur
ghat 52,73 85,29 67,75
Total 9,57,72 10,44,83 10,95,35
(Rs. in thousands)
NORTH EAST FRONTIER RAILWAY
Losses
S.No.Name of the Branch Line 1988-89 1989-90 1990-91
1 2 3 4 5
1. N.G New Jalpaiguri - Darjeeling 48,00 34,59 50,31
2.  M.G.Katihar - Maniharighat 1,95.86 1,88,93 1,82,55
3. MG. Katihar - Jogbani 4,6540 4,80,14 4,48,68
4. B.G.OK Maida - Singhabad 58,84 1,04.84 1,01,37
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Losses
S8.No.  Name of the Branch Line 1988-89 1989.90 1990-91
1 2 3 4 5

5. B.G. Katihar - Kumedhipur 3,14.91 2,44,07 1,48,48

6. M.G Barsoi - Radhikapur 216,35 2.23.73‘ 2,21,50

7. MG Alipurduar - New Gitaidah 237,10 241,96 2,45,85

8. M.G. Rangapara North - Tezpur 1,44,29 1,03,48 12424

9. M.G. New Mal - Changrabhandha 4033, 61,24 60,47
10. M.G. Latagun - Ramsahi 424 4,70 Train running

suspended from
06-02-50
t1.  M.G. Fakiragram - Dhubri 257,06 1,29,21 1,06,50
12. M.G. Rajabhatkowa - Jainti 18,03 This branch line has since
been closed
13. M.G Karimganj - Mahisashan 37,46 42,45 48,08
14. M.G. Bardigram - Dullavacherra 55,66 59,43 62,97
15. M.G. Simalugiri - Naginimara 20,63 848 24,86
16. M.G. Mariani - Jorhat -Niamatighat 22,51 (+)0,64 2738
17. M.G. Makum - Dangri 48,16 28,07 58,82
18. M.G. Simalugiri - Moranhat 66.15 8.94 76,55
Total Loss 22,4898 19,53,63 19,88,81 o
(Rs. in thousands)
SOUTHERN RAILWAY
Losses
S.No.  Name of the Branch Line 1988-89 1989-90 1990-91
1 2 3 4 S5 ‘
1. B G Shoranur - Nilambur 32,60 31,85 23,72
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Losses
S.No. Name of the Branch Line 1988-89 1989-90 1990-91
1 2 3 4 5
2. M.G. Tiruturaipoondi-Pt. Calamere 20,23 22,68 21,25
3. M.G.Mettupalayam - OOtacamund 1,27,88 1,36,66 1,.37.30
4. M.G. Maduri - Bodinayakanur 52.97 55.21 51,70
5. M.G. Chickjajur - Chitradurg 68,56 34,45 33,13
6. M.G. Manjangud - Chamarajanagar 23,52 46,52 53,61
7. N.G. Yelahanka - Bangarapet 96,25 1,14,36 1,11,83
8. M.G. Peralam - Karaikal 8,97 9,50 27
9. M.G Mayuram - Tranc, ebar 1,50 12,26 14
10. M.G. Tirunelvelli - Tiruchandur 70,46 66,73 70,70
11. MG. Sagar - Talaguppa 26,71 25,78 28,00
12. M.G. Villupuram - Pondicherry 11,32 10,26 27,44
Total T 5,40,97 5,66,26 559,00
N (Rs. in thousands)
SOUTH CENTRAL RAILWAY
o Losses
S.No. Name of the Branch Line 1988-89 1989-90 1990-91
1 2 3 4 5

1. M.G Hospet Koturu 72,51 95,96 1,16,31
2. M.G. Jankampet - Bodhan 11,68 8,83 11,64
3. Mg. Bellary - Ray - durg 34,02 38,90 43,62
4. B.G. Oudivada - Machillpatnam 12,33 38,88 67.83
5. M.G. Gunda Road - Swamihalli 31,65 48,76 63,50
6 M.G. Mudkhed - Adilabad 45,75 (+)3,74 62,37
7~ M.G. Alnarvar - Dandell 35 %7 38,89 25,46
8. M.g. Guntun - Machorla (R) 71.02 R
Total 241,21 327,50 3,90,73
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(Figures.in thousands of Rs.)
SOUTH EASTRAN RAILWAY
Loss
S.No. Name of the Branch Line 1988-89 1989-90 1990-91
’ 1 2 3 4 5
1. N.G. Nawpada - Gunupur 41,02 88,22 74,55
2. N.G. Rupsa - Tabundh 1,08,05 1,14,90 1,13,78
3. NG. Purulia - Kotshilla
& Ranchi Lohargada 44,97 62,73 1,12,40
4. N.G. Raipur - Dhamtari 1,29,88 1,60,93 175,99
5. N.G. Satpura Ralflways 14,72,75 15,90,31 14,60,35
6. B.G. Tata - Badampanar 1,88,60 1,96,51 1,84,97
7. B.G. Bobbili - Salur 24,02 30,01 (R)
8. B.G.Bondamunda-
Nawgaon - Pumapani 22,74 30,67 39,87
9. B.é. Hatia - Nawgaon 61.0, 74,05 (+) 21,12
10. BG. Khurdu.ond - Puri 2331 (R) 62,70
11. B.G. Kanhan - Ramtek 6.43 6,32 (R)
Total 21,20,81 23,34,685 22,03.49
(Figures in thousands of Rs.)
WESTERAN RAILWAY
Losses
S.No. Name of the Branch Line 1988-89 1989-90 1990-91
1 2 3 4 5
1. NG. Billimora - Maghai 45,04 47,08 51,23
2. N.G. Piplod - Davgadhbaria Sertice withdrawn w.a.f. 1.11.79.
3. N.G. Bhavnagar - Talaja Mahuwa Closed from 26.5.87.
4. N.G. Jorawarnagar - Sayala Closed on 15.7.88.
5. N.G. Morvi - Ghantisi 19.45 3,82 Since closed.
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Loss
S.No. Name of the Branch Line 1988-89 1989-90 1990-91
1 2 3 4 5

6. N.G. Chhuchapura - Tankhala 32,21 40,50 19,46

7. M.G. Kosamba - Umarpada 52,10 67,83 4264

8. N.G.Jhagadia - Netranj 27,66 3132 19,04

9. N.G. Choranda - Motikoral 17,74 19,79 13,70
10. N.G. Samni - Dahej 36,53 42,52 26,71
11.  N.g. Godhra - Lunawada 39,55 47,89 29,73
12 N.G. Champaner - Shivrajpur

Panimines 4337 52,79 30,17
13. N.G. Dabhoi - Timba Road 90.01 1.11,69 69,36
14. N.G. Broach - Jambusar - Kavi 72,92 88,83 76,39
i5  N.G. Chota Udaipur - Jambusar 1,48,46 1,96.34 148,78
16. M.G ankioshwar - Rajpipla 61,46 73,81 44,32
17.  N.G. Chandod - Malsar 14,30 96,34 71,87
18. N.G. Nadiad - Bhadran 49.74 61,42 36,47
19 N.G Nadiad - Kapadvan; 46,87 56,62 31,69
20 M.G. Sanganer Town Toda Rai Singh 75,75 96,11 96,62
21 M.G Chandhidham - New Kandla  1,14,34 1,26,86 1,38,96
22. M.G. Malvi Junc. - Bari Sadri 1,85,08 1.83,31 1.89.16
23 M.G Kunkavav - Derdi Running of trains withdrawn w.e.}.
35.1974

24. M.G.Botad - Jasan 23.12.1985 Running of trains has been suspended wb.1.
25. M.g. Ningala - Ghodhada -

Swami Narayan
M.G. Sihor - Palitana 32.82

Ciosed on 1.10.1986

40,91
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Losses
S.No. Name of the Branch Line 1988-89 1989-90 1990-91
1 2 3 4 5
27. M.G. Dungar Jn. - Victor Running of trains has been suspended w.e.f.
, 23.12.1985
28. M.G. Shahpur - Saradiya Train services suspended from 21.6.83 due
havey breaches

29. M.G. Kunkavav - Dagasara Closed on 22.12.1985

30. M.G.Than - Chotila2.6.1980. Running of trains has been withdrawn from

31. M.G. Hadmatiya - Jodiya Running of trains has been withdrawn from
: 11.7.1979
32. M.G. Khambaliya - Salaya Running of Trains has been withdrawn from
11.7.1979
33. M.G. Harij = Chanasma 18,77 16,60 20,67
34. MG. Mahsana - Taranga Hill 32,85 34,89 40,59
35. M.G. Himmat Nagar - Khed Brahma 38,65 36,48 44,41
36. B.G.Borviaviudtal - Swami Narayan 30,22 31,72 33,23
37. B.G. Anand - Cambay 85,55 91,38 1,15,40
38. M,G. Talala - Deivada (R) (+)1,79,68 (R)
(Total Loss (in thousands of rupaes)13,91,44 15,17.86 14,36,70
Grant Total:
(a) Losses Rs. 107 Rs. 107 Rs. 114
crores crores crores
{b) No. of Uneconomic Branch lines 141 136 120

Note:
" (+) R * Denotes remunerative
“(+) “ Shows that the net earnings are positive though the rate of return is less than

the rate of dividend and hence unremunerative. Net earnings on such lines have
been taken into account while working out the total loss.
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[ Translation}

SHRI NITISH KUMAR: Mr. Speaker,
Sit, the Government has given information
about the steps taken to improve unecon-
omic branch lines. Different reasons have
been given for different uneconomic branch
lines. | would like to know from the Govem-
ment the reasons why the Railways are
running in loss of why the branch lines be-
come uneconomic. For example, there is a
mention of the Bakhtiyarpur — Raijgir railway
line in Danapur. Division of the Eastem
Railway in #, which is uneconomic. The
place is very important from the tourism
angle. if Rajgir i1s inked to Gaya, which is just
20 kilometres, the entire Buddhist circuit is
coverad. If such steps are taken today, the
uneconomic branch line may become viable
tomorrow. | would like to know from the
Government whether it would like to invite
suggestions from the local people of public
representatives or would it like to constitute
an expert committee to go into the causes of
these routes being uneconomic?

[English)

SHRI MALLIKARJUN: Sir, the reason
for uneconomic branch lines is traffic and
other operational reasons. So far as the
Expert Committee is concerned, the Railway
Reforms Committee has identified 136 un-
economic branch lines in 1983 and they
have also made certain suggestions. They
have recommended that out these 136~
uneconomu branch lines, 40 lines should be
closed and that the Railways should negoti-
ate withthe State Governments. if losses are
also there, then the State Governments and
the Railways should share them on a 50:50
basis. But unfortunately, the response from
the State Governments is negative. It has
also been referred to the Eighth Finance
Commission and the Eighth Finance Com-
mission has also recommended that the
negotiation must be continued between the
State Governments and ths Central Govern-
ment.

[ Transiation)

SHRI NITISH KUMAR: Mr. Speaker,

PHALGUNA 20, 1913 (SAKA)
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Sir, I have not got the reply to my question |
my question, whether the Government in-
tended to invite suggestions from local rep-
resentatives or local peaple, has not been
answered. It appears from the reply given by
the hon. Minister about reformatory stepe
that the Government would go on closing
railway lines slowly. The rail services are
already inadequate and they are going to
close them. | would like to know from the
Government whether it intends to adopt a
negative approach towards closing the raii-
way lnes?

SHRIMALLIKARJUN: Mr. Speaker, Sir,
the Govemnment does not have any negative
approach. itis notthe aim of the Government
to close all the railway lines. The aim of the
Government is to work in public interest.

[English]

SHRIMATI BASAVA RAJESWARI: Sir,
| would like to know whether or not it has
come to the notice of the Government that
both the railway lines at the South Central
Railway Division in Karnataka, that is, metre
guage line from Hospet to Kottur and an-
other metre guage line from Bellary to

* Rayadurg have incurred losses of Rs.

1,16,031 and Rs. 43,062 respectively during
the year 1990-91. Hf it is so, will the hon.
Minister assure me that the line from Hospet
to Kottur will be hinked to Harihar which is
definitely going to be a viable unit?

MR. SPEAKER: No Please, it should
not be like that. it should come out of the
main question.

SHRIMATIBASAVA RAJESWARI: You
please see the reply Sir. It is aiready stated
in the reply that these two lines are not
viable. So, | am not asking anything beyond
the purview of the main question. if kottur is
linked to Harihar, it 1s going to be viable
because part of the ore can be diverted lo
Mangalore Port or Karwar Port. Will the hon.
Minister give us an assurance that he will
conslder linking the line from Kotturto Hospet.

SHRI MALLIKARJUN: As regards the
proposal that has been made by the hon.
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{ Transiation]

SHRI SHARAD YADAV: Mr. Speakesr,
Sir, | wouid like to submit to the hon. Minister
that among mast of the uneconomic branch
lines of the Railways the maximum loeses
are incurred on metre gauge railway lines
and the hon. Minister has announced in the
Budget (Railways) that a number of metre
gauge railway lines would be convertad into
broad gauge fines. | feel that the metre
guage knes of the North India have been
taken in small numbers for conversion. The
large Kost dam area in Bihar has metre
gauge lines which are uneconomic and the
Railways suffer heavy losses on account of
those fines. | would like 10 know whether
Government intends o fulfil the aspirations
of the people of North india, who feel that
little attention has been paid to the conver-
sion of metre lines, by converting these
metre lines in to broad gauge lines expedi-
tiously?

SHRI MALLIKARJUN: Sir, the opera-
tion ratio of metre lines is 170 percent, it is
true that they are uneconomic. With the new
Programma of Conversing 6000 km. lines, it
is believed that we will move towards more
conversions in futule.

[English}

SHRI HARISH NARAYAN PRABHU
ZANTYE: Sk, the Raiways are suffering a
loss of Rs. 100 crore 0 Rs. 150 crore per
year because of non-viable lines. | would lke
to know whather these heavy kusses can be
reduced by replacing ‘these unviable rail
routes by road transport. What is the mini-
mum percentage of traffic requined %0 make
a line profitable?

SHRI MALLIKARJUN: As has already
been informed 1o the House, due to these
unaeconomic branch fines, this year we are
suffering a loss of about Rs. 114 crore. So,
what is required is that the State Govern-
ments should cooperate. A stage has now
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come when we should get rid of sentimentat

. attachmentto such uneconomicbranch lines.

in this' connection, the State Governments
should come forward. When the Railway
Reforms Committee has recommended &,
we made all out sfforts 10 Close certain
branch lines and to supplement them with
the procurement of buses. Railways are
even prepared for the construction of
Kachcha roads into pucca one and for this
the Railways are prepared to pay on a one
time basis. But so far, no State govemment
has come forward. However, it has now
been decided that the Railway Minister will
personally speak to the State Chiel Minister.
We willtry to come to a conclusion so that we
can get rid of these unremunerative and
uneconomic branch fines and on the con-
trary develop a road transport system in
order to serve the people of this country.

[Transiation}

University Admission for Kashmiri
Migrant Students

“185. SHRI SURESHANAND SWAMI:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the namas of the Universities in
which admission facilty has been made
available by the Government to Kashmiri
Migrant students for higher education;

(b) the number of such students study-
ing in these Universities,

(c) whethar any University has refused
admission to these students; and

(d) # 30, the details thereof alongwith
the reasons therelor?

{English)

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH ): (a) 10 {d). A statement s laid on the
table of the Sabha
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STATEMENT

The Central Government and the
Government of Jammu & Kashmir
have taken steps to provide alter-
native educational facilities to
Kashmiri migrant students.

According to the 'nformation fur-
nished by Aligarh Muslim Univer-
sity (AMU). Jamie Millia Islamia
(JYM1) and the University of Delhi,
the number of Kashmiri migrant
students admitted to these Univer-
sities during the past two years is
as follows

1990-91 1991-92

) AMU.

127 224

i) JMI. 100 105
i) Unwversity of

Delh: 95 14

in additic, thrs Department facili-
tated *he mugration of about 700
students of Regwonal Enginwenng
College {IREC), Srinagar to other
RBECs and Engineering Colleges
during 1990-91.

According to the information fur
nished by Guvurnrcent o Jammu
and Kashmir abcut, 2300 migrant
students{rorithe Yallry havebeen
admitted to thrae Camp Colleges
established in Jammu Division, and
no migrant student has been de-
nied adimission in these Colleges.
A number of migrant students have
also been accommodated in other
instiutions of higher education in
Jammu.

The University of Delhi and JM|
have informed that all Kashmiri
migrant students, who fulfilled the
prescribed eligibility conditions,
were granted admission during the
past two years. In view of the large
number of Migrants seeking ad-
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mission to AMU in 1991-92, the
University was constrained to limit
admissions to the capacity avail-
able.

[ Translation]

SHRISURESHANAND SWAMI: i would
like to know the number of students who
have not been able to seek admissions for
some reasons. Is financial reason one of
them? if so, the steps Government is con-
templating to heip these poor students?

SHRI ARJUN SINGH: Mr. Speakaer, Sir,
information has been given in the reply about
the number of students admitted to different
universities. A situation arose in the lone
case of Aligarh Muslim University where six
hundrad students sought admission and
arrangements were there for admission of
four hundred students only but two hundred
and filty students could be admitted.

So far as fnancial ald is concerned, |
think this Ministry can do nothing in this
regard it comes in the jurisdiction of the
Ministry of Home Affairs and they alone can
decide whether financial assistance has to
be given or not.

SHRI SURESHANAND SWAMI: Sir,
nothing has been made clear in the reply
whether admission has been given to mi-
grant <tudents of Kashmir t the classes in
which they were studying or they have been
arimstted to lower classes than therrs. if they
have heen given admissions in one class
below, what has the Government to say
about the loss they will suffer?

SHRAIARJUN SINGH: Mr. Speaker, Sir,
admission will be given according to their
eligibility Every university has itsown norms.
In accorcance with those norms admissions
have been given to the students and to the
classes which the universities could do.

[English}
PROF. K.V. THOMAS: A good number

of students from other States like Kerala
have been admitted in the Regional Engi-
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neering College, Srinagar as per the State
quota. We have been constantly requesting
the Government to provide some seats in
other engineering colleges, passibly in their
own States. | would like to know whether this
has been done or not.

SHRI ARJUN SINGH: So far as the
Regional Engineering College of Sirnagar is
concerned, as a consequence of the prob-
lem that arose in the State many students
had to come out. We have opened a camp
college in Jammu where almost all the stu-
dents who were studying in Regional Engi-
neering College, Srinagar, have been admit-
ted. if there are any cases beyond that, |
would like to know it from the hon. Member
and we will certainly try to help them.

[ Translation)

SHR!I MOHAN SINGH: Mr. Speaker,
Sir, it 1s in the knowledge of the hon. Minister
that free education upto M.A. level and up to
the University level is imparted in'Jammu
and Kashmir. The difficulties and problems
of those people have increased who have
migrated from Jammu and Kashmir. When
their problems have increased, in such a
situation, under special circumstances they
are being given admission to various Univer-
sities of India. What difficulty does the Gov-
ernment have in imparting free education to
those students who have migrated fromthere
and come here?

SHRIARSUN SINGH: Mr. Speaker, Sir,
I have made a request that the Home Minis-
try is giving thought to this issue ard only
they wili cucide this issue

SHRI MADAN LAL KHURANA: Mr.
Speaker, Sir, Iwould like to know the number
of the students who have not been able o
seek admission to universities because of
the lack or money and the number of such
students who cnuld not seek admission in
that course and that class in which they were
studying and what has the Governmentdone
to get stich students admitted to that same
course and that same class?

SHRI ARJUN SINGH: | have given a
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reply about the lack of money. As far as
admission in classes is concerned, admis-
sion cannot be allowed to be given against
the admission rules of the University but the
effort has been made that students should
be shown maximum sympathy and given
admission. .

[English}
Calcutta Metro Raliway

“186. DR. DEBI PROSAD PAL:

SHRI DAU DAYAL JOSHI:

Will the Minister of RAILWAYS be
pleased to state:

(a) the details of the basic plan of Cal-
cutta Metro Railway project;

(b) when the project wars started,

(c) the length of the line completed so
far;

(d) whether the work is being executed
as per schedule;

(e) if not, the reasons for delay in the
timely execution of the project; and

(t) the remedial measures being taken/
proposed to be taken to ensure its speedy
completion according to basic plan?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) to (f). A statement is laid on
the Table of the Sabha.

STATEMENT

(a) Provision of 16.45 km long Metro
Railway from Dum DumJunctionto

Tollygan;j.
) 1973,
() 9.8km.

{d) Work is progressing as per the
revised schedule which envisages
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completiofyof the project by 1995

(@)  Theinitvalcompletion schedule had
to be revised due to -

() Inadequate availabiity offunds
dunng the ndial stages of the
project

(n) Delay by the State Govern-
ment in the acquisition of land

(wm) Labour problems

(v) Other factors such as delay in
getting road traffic blocks from
the local authorties, reloca
tion of uncharted underground
utiimes like water pipes, sewer
lines electricelephonecables,
etlc

(f) () Aillocaton of funds for this
project has been suitably
enhanced

(1) Constant haisonis being main
tained with the State Govern
ment for sorting out the labour
problems

(m) State Government 1s being
pursued for making available
the remaining plots of land and
arranging the required road
traffic blocks

DR DEBI PROSAD PAL |want to ask
for certain clarfications from the hon Minis-
ter When the Metro Railway Project was
undertaken, t was conceived that # will
constiute a major network In the transport
system in the congested cty of Calcutta It
was started in 1973 More than 20 years
almost have passed From the statement of
the Minister, it appears that out of 16 45 km
only 9 8 km of the project have been com-
pleted The two reasans which he has given
are one 1s the madequate supply of funds
and the second s the labour problems

I want to know from the hon Minister as
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to when this supply of adequate funds were
made available 10 the Goveir ient? From
1973, f ¢t has not been done so far, what 1s
the increased cost because of this non
availability of funds?

Secondly, he said, due to labour prob-
lems, in the year 1990 for more than eight
months, the entire project had to come to a
standstill Who was responsible for this la
bour problem?

SHRI MALLIKARJUN S, 1t is a fact
that this project was commenced in 1973
The estimated cost was Rs 140 crore But
up to 1978 or 1979 much could not be
provided by the Planning Commission and
only Rs 68 crores have been provided The
cost has come to Rs 1330 8 crores

Now, the hon Member wants to know
about the labour problem Of course, there
was a labour problem with the contractors
and not with us Because of that, there was
a problem for four to five months There was
some stagoation in the working capital But
now the funds' position has improved and
the Planming Commuission is substantially
allocating funds We hope to complete 1t by
1995

DR DEBIPROSAD PAL Due to labour
problem, the hon Minister is saying that for
four or five months, the work was stopped
and the problem was with the contractors

Is ¢ a fact that due to certain labour
problems, regarding a few workers of the
contractors, the entire work was stopped by
one particular poltical group and the entire
work came 1o a standstili? And what 1s the
increased cost becauss of this stoppage of
work for more than eight months?

SHRIMALLIKARJUN Sir it1s obvious,
due to stoppage of work, there was an esca
lation The work will suffer The hon Mem
ber's contention was that due to some polits
calparty, the problem occurred Ido notwant
to go into it There are various other factors
which have also to be taken cognizance of
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{ Translation)

SHRIDAU DAYAL JOSHI: Mr. Speaker,
Sir, the hon. Minister may kindly state whether
it is afact that under the basic plan, the said
railway project was tobe completed by 19787
¥ so, what was the total expenditure that was
to be incurred on 16.43% railway line under
the basic plan and the total expenditure
incurred by now? Secondly, the expenditure
being incurred on per kilometers on the work
that is in progress at present? At the same
time, he has given some reasons. Had he
not made any estimate previously that such
and such difficulties would arise and had he
not devised and way to overcome them?
Kindly give a clear reply.

SHRI MALLIKARJUN: Sir, the alloca-
tion foi the financial year was Rupeas 125
crore. It we add 1, we find that we have spent
Rs. 1064.5 crore on this so far.

[English)

SHRIBASU DEB ACHARIA' This is not
afact. The problem was with the contractor.
“The contractor had no fund to stari the work;
because the contractor had no fund to start
the work, the contractor stopped the work.

Now the target has been fixed to com-
plete the Calcutta Metro Railway Project by
1995. Previously, the fund allocated for
Calcutta Metro Railway was not sufficient;
Rs, 130 crores were not sufficient. may |
know whether the Government propose 10
allocate sulficient funds to complete the
Calcutta Metrol Railway project by 1995; if
so, how much fund will be required? There
was a proposal to extend the Metro Railway
line upto Garia. Will the Government con-
sider this proposal to extend the Metro Rail-
way line upto Garia.

MR. SPEAKER: You will reply only first
two parts of the question; you need not reply
third part of the question.

SHRIMALLIKARJUN: He wants toknow
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whether we will be able to complete it by
1995 or not. We are confident that we will be
able to complete the work by 1995. Even
today we have a problem. The State Govern-
ments have to acquire ten plots; and out of
ten plots, the acquisition proceedings with
regard to six plots are pending in the Cal-
cutta High Count. The fund will be available
provide these things which also come in
between have to be met with. There is no
problem for the fund. We want to complete
the work as early as possible so that we wili
be able to prevent escalation in cost.

He wants extension of railway line fram
Tollyganjto Garia. It is not possible because
they have already taken so muchtime, which
means another Rs. 300 crores. (interrup-
tions)

SHRI VIJAY NAVAL PATIL: For West
Bengal, Caicutta Metra Railway, the Central
Goveriiment is providing 100 per cent fund;
but for new Bombay, SIDCO area .

MR SPEAKER. This..annot be allowed:

(Interruptions) **

SHRITARIT BARAN TOPDAR" Whatis
the policy that 1s being adopted by the Raii-
way for availability of fund to this department
or that department, this sector or that sector
including Calcutta Metro Rallway?

SHRIMALLIKARJUN: The policy of the
Railway is nothing, but we go to Planning
Commission. lt is the Planning Commission
which allocates funds; on the bas® of alioca-
tions of the Planning Commission, we take
up this work, that work and include it in the
Metro Railway. (Interruptions)

MR. SPEAKER: Q.No. 187.
{interruptions)

SHRI NITISH KUMAR: { am on a point
of order.

**Not recorded.
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MR. SPEAKER: There is no point of
order in Question Hour. Everything is a point
of information during Question Hour. You
please sit down.

{Interruptions)
{ Translation}

SHRI NITISH KUMAR: Mr. Speaker,
S, {rise on a point of order ...(Interruptions)

MR. SPEAKER: There is no point of
order in Question Hour. We will see.... (Inter-
ruptions)

[English)

MR. SPEAKER Members are not ex-
pected to glance at the Gallery.

Afforestation Programme

187. SHRIMATI DIPIKA H.
TOPIWALA

SHRIMATI MAHENDRA
KUMARI

Will the Minister of ENVIRONMENT
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AND FORESTS be pleased to state:

{a) whether the Swedish International
Development Authority has proposed a
scheme to promote growth of trees in India;

(b) if so, the details thereotf,

(c)the States where the scheme s likely
to be launched; and

(d) the incentives proposed to be given
to the tree growers under the scheme?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): {a) to (d). The
details of the on-going Social Forestry proj-
ects and the proposed Tree Growers' Coop-
eratives Project with the support of Swedish
International Development Authority (SIDA)
are given in the Statement | laid on the Table
of the House.

Detatls of the assistance, including in-
centives, to be provided to the Tree growers
under the proposed Tree Growers' Coop-
eratives Project are also given in the State-
ment !l laid on the Table of the House.

STATEMENT - |

SIDA-Assisted Forestry Projects:

Sr.No Name of the Project Area Project cost Project period
Project (Rs in crores)
! 2 3 4 5
On-going Projects. -

1. Bihar Social Bihar 63.85 1985 86
Forestry {Chhota to
Project Nagpur 1991 92
Phase - Il Santhal

Pargana).

2.  Orissa Social Orissa 7834 1988-89
Forestry to
Project 1992-93

Phase - Il
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Sr.No.Name of the Project Area Project cost Project period
Project (Rs. in cyores)
1 . 2 3 4 5
3.  Tamil Nadu Tamil Nadu 85.40 1988-89
Social Forestry )
Project 1992-93
Phase - Il
In Pipeline:
4.  Integrated Rajasthan 28.14 —_—
Wastelands (Dungarpur
Development District)
Project
5.  Tree Growers’ Orissa, 24.47 —
Cooperative Rajasthan and
Project. Tamil Nadu.
Under negotiation. To be implemented through National Dairy Development Board
(NDDB)
STATEMENT - it and other such assistance as may

Assistance, including Incentives, ta Tree
Growers’ Under the Proposed Tree
Growers’ Cooperatives Project

The Tree Growers’ Cooperatives Proj-
oct (TGCP) for which assistance is being
sought from SIDA is presently under nego-
tiation with the SIDA authorities. The project
is to be implemented in Orissa, Rajasthan
and Tamil Nadu. In each State, 100 Tree
Growers’ Cooperative Societies will be set
up. Taken afl together, it is proposed to have
29,000 members of the cooparative socie-
ties and to cover 4430 hec' wes of private
lands and 5250 hectares o .ommon lands.

The project will assist the private tree
growers mainly as given below:

(i) Supply of seeds and essential in-
puts for raising appropriate species.

(i) Technical advice and guidance on
planting methods, soil and water
conservation, harvesting techniques

be needed to obtain economic re-
turns from tree/grass cultivation.

(i) Organise procurement and market-
ing of fodder and tree produce.

{iv) Use of energy-saving devices such
as smokeless chullahs, bwo-gas
plants, solar and wind energy sys-
tems,

SHRIMATI DIPIKA H. TOPIWALA: |
would like to know from the hon Minister
what are the terms and conditions under
which financial assistance is provided to
india by the Swedish International Develop-
ment Authority for the alforestation pro-
gramme.

SHRI KAMAL NATH: The Tree Grow-
ers’ Cooperative Project for which assis-
tance Is being sought from SIDA envisages
atotal cost of Rs. 24.47 crores and is to be
implemented in three States in Rajasthan,
Tamil Nadu and Orissa. The proposed Proj-
ect period is five years. In each 100 Tree
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Growers' Cooperative Societies will be
formed. Taken together there shalibe 28,000
members of the cooperative societies and
this shail cover 4430 hectares of privale
lands and 5250 hectares of common lands.

The scheme envisages that 75 per cent
of the project.cost of 24 and odd crores which
1 said, will be imported in the shape of edible
oil by the NDDB. This shall be monetised.
The project will be funded from the funds that
become available from this monetization.

SHRIMAT! DIPIKA H. TOPIWALA: |
would like to know whether the Government
are receiving assistance for the purpose of
growth of trees from some other countries
also and if so, the names of such countries
and the amount of such assistance received
during 1991 and 1992 and out of this amount
how much has been spent in Gujarat.

SHRI KAMAL NATH: There are certain
projects which are being discussed and the
forestry projocts posed for extemnal assis-
tance are in West Bengal, Maharashtra,
Karnataka, Rajasthan, Tamil Nadu and
Onssa.

SHRIMATIDIPIKAH TOPIWALA: What
about Gujarat?

AN. HON. MEMBER: She has asked
about Gujarat.

SHRI KAMAL NATH: She has asked
me for any other projects also and | am
responding 10 any other projects.

MR. SPEAKER And you will respond to
her question!

SHRIKAMAL NATH' |amonly respond-
ing to her and nobody else. There are com-
mitments for projects in Himachal Pradesh,
Andhra Pradesh, Madhya Pradesh, Gujaral,
Karnataka, Uttar Pradesh, Rajasthan. These
are the other indicated projects. if the hon.
Members wants to know any other informa-
tion | will be willing to give her

MR. SPEAKER: You can send it to her
in writing.
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SHRIKAMAL NATH: | will send itto her.

SHRIMATI MAHENDRA KUMARI: In
view of the acute water shortage in Rajast-
han what are the measures that have been
taken for the growth of trees and the safe-
guards from the dry climate and water short-

age?

SHRI KAMAL NATH: Various forestry
programmes are being implemented in Ra-
jasthan and certainly these projects will lead
to the improvement in the water table situ-
ation

As | said in my earlier answer, the Tree
Growers' Cooperatives and the NDDB is
going to be a major project which shall en-
compass the State of Rajasthan also.

Effort has been made to invoive com-
mumities and community villages themselves.
Community participation is one of the main
thrusts of the policy programme and we do
hope that with the current projects which are
under way in Rajasthan there shall be some
improvement in the water table.

[Trans/ation)

SHRI DATTA MEGHE: Sik why this
progiramme is being implemenied through
the National Diary Development Board?
There 1s a State Government there, why iis
that not doing 1t? Why should the National
Dairy Development Board do the forestry
job? They are doing a big business. Why is
the job not assigned to the Forest Depart-
ment?

[Englsh]

SHRI KAMAL NATH: Sir, the National
Dairy Development Board has, even without
this SIDA assisted project, been carrying out
tree giowing activities and tree planting ac-
tivities The reason tor this is that the sus-
tainabiity of these programmes gets en-
sured by NDDB, who are able to procure the
produce from the farmers. It is not merely a
question of planting a tree and guarding a
tree. it1s a question of being able to procure
from the tarmers their produce fromthe trees
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through a network of Co-operative Socie-
ties This gives an element of sustainability,
which has been one of the problems in
afforestation

[ Translation)

SHRIMAT! GIRLA DEVI Mr Speaker,
Sir, the hon Minister has stated in his reply
that Bihar has been included in the scheme
for which he deserves to be thanked but he
hasincluded only Chhota Nagpurwhilethere
is an important forest area in Bihar and that
1s Eastand West Champaran, in close vicim-
ty of Tarai regoon of Himalaya Trees are
also cut down there indiscriminately by
Nepalese people in a surreptitious manner
converting the forests into denudation It
causes environmental degradation gwing
nse to floods in the North Bihar which ruin it
to agreatextent The firstpartof my question
1s - why has he not included the East and
West Champaran districts of Bihar in the
scheme? Secondly, he has stated in his
statement that several societies

MR SPEAKER Please come to the
question

SHRIMATI GIRWA DEVI Mr Speaker
Sir | have asked clearly why has it not been
included? The second question 1s when he
gets his work done by many societies, how
much expenditure is incursed on those so
cieties? How much expenditure I1s incurred
on the Government establishment officers,
cars, petrol?

[Enghsh]

MR SPEAKER You can reply to the
first part of her question

[ Transilation]

SHRI KAMAL NATH As far as the
second part of the question is concerned, |
cannot give a reply to that queston but |
would like to tell the hon Member through
you that a project worth Rs 50 crore has
been posed with France for North and South
Bihar We are awaring the response from
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France As far as the question of the ex-
penses 18 concerned, ali the schemes are
implemented by the Forest Department of
the State Government, So | cannot give the
answer to this questich

[Englist]

KUMARI SELJA May | know from the
hon Minister, ¢ the Government has any
plans to involve women and women's or
ganisation under this scheme? If so, would
the Minister be kind enough to give the
details?

SHRI KAMAL NATH Sur, this question
tself has been posed by two honourable
women of this House

MR SPEAKER My suggestion is that
when the plants are tender they should be
looked atter by them

SHRIKAMAL NATH Of course, itis our
effort to involve women

SHRIKAMAL NATH There are several
schemes for involving women We have the
People s Nursery Scheme etc and we have
seen that some of the most successful pro-
grammes have been the programmes imple
mented by women QOur effortisto involve as
many women as possible and allprogrammaes
mnvolving larger number of women will be
given preference

[Tran~lation}

SHRIBHERU LAL MEENA My pointis
that the forest department takes care of the
plants for five years which ¢ plants under
afforestation programme [t does not take
care of these plants after five years These
forests are denudated again (/nterruptions)

MR SPEAKER The basic question is
that from where will we get foreign money for
afforestation and how will it be utiized?

SHRI BHERU LAL MEENA The sub
stance is that the forest should be protected
and more area should be brought under



41 Oral Answers

forest cover. That is why | am saying that the
forest department does not care for the for-
ests. It stops 1o protect and take care of the
forests after five years as a result deforesta-
tion takes place again. You please under-
stand my point and do not take it lightly.

MR. SPEAKER: Members, Not |, are
nottaking it seriously. | am giving you time to
ask your question

SHRIBHERU LAL MEENA: Forests are
protected by raising fencing round them.
When the trees grow up, they are left unpro-
tected and unpreserved. After sometime they
are destioyed. Afforestation takes place
again Thus does the Government really
intendto preservetheforest? (Interruptions).. e
Village peopie say that the forests should not
be cut down. They are ready to cooperate so
far as the conservation of the forest 1s can-
cerned. (Interruptions) ..

MR SPEAKER' Please, utiizethe given
time and ask the question related to original
question. Don't ask itrelevant questions. You
please come 1o the question. Not this way.
You have not 1ead the question.

(Intenyptions)

SHRI BHERU LAL MEENA: This i1s my
question. Now as you wish.

{Enghsh)
New Text Books
188. SHRI DATTATRAYA

DARU:
SHRI ANNA JOSHI:

BAN-

Wilithe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a)the subjects on which newtext books
have not yet been introduced in accordance
with the revised curricula and syllabus after
the adoption of the National Policy on Edu-
cation, 198€;

(b) the reasons for not introducing these
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books till now; and

(c) the steps beng taken by the Govern-
ment in this regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR{ ARJUN
SINGH) (a)to(c) A statement s laid on the
table of the Sabha

STATEMENT

Keeping in view the postulates of
the National Policy on Education,
1986, the National Curncular
Framework developed by the
NCERT has recommended a
scheme of studies far School Edu-
cation. According to the scheme
the NCERT has developed text
books on all subjects except for
Environmental Studies for Classes
1 and H for subjects of Work Expe-
rience, Art Education and Health
and Physical Education for various
stages The Framework suggests
that the major thrust of Environ-
mental Studies in Classes | and Il
should not be to impart information
1o the children, but to sharpen their
senses, to encourage them to
observe and explore their environ-
ment. Work Expenence, Art Edu-
cation and Health and Physical
Education are activity-onented
educational programmes. Since the
activities are to be based on the
local environment and are linked
with creative expression of the
learners, prescription of text books
in these curricular areas has not
beenrecommended by the NCERT.

2. InregardtoCollegetniversity level,
there is no centralised system of
production of text books. Each
University is academically autono-
mous and prescribes its own
cowses of study. However, the
University Grants Commussion has
ascheme of restructuring of courses
with aview to making thefirstdegree
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courses more relevant to the
Community. The Commission has
circulated model courses in 27
subjects to all Universities in the
country. it would be for the Univer-
sities to accept the model curricula
with or without modification.

SHRI DATTATRAYA BANDARU: Mr.
Speaker, Sir, the New Education Policy was
framed in 1986 and in 1988 the national
curricular framework was developed. The
common core subjects adhere to Indian
culture, freedom movement, Constitutional
obligation, secularism, democracy, equality,
scientific temper, general equality, protec-
tion of environment, removal of social barri-
ers and also vocationalisation. For these,
the NCERT framed the syllabi and made the
guidelines for the State Governments to
frame the syllabus for the curricuium. | would
like to know whether all the State Govern-
ments in the country are applying the same
guidglines and framing the syllabus. My
special point is whether environmental pro-
tection and vocationalisation is being prop-
erly implemented in the States or not.

SHRI ARJUN SINGH: Sir, the national
curncular framework was approved by the
CAB up to class X and accepted by it. Under
that, the NCERT has produced the books for
the schoois under the CBSE control and
these books are being taught there.

So far as the general question of sug-
gestions for all the State Governments is
concerned, we cannot impose that on them.
But the NCERT guidelines are available and
some States have adopted them, sume have
not.

SHRI DATTATRAYA BANDARU: Sir,
our country is overwheimingly rural-based.
Because of the overloading of the books,
and particularly because of the competitive
culture, the rural people cannot come up
because of the environmental condition. |
would like to ask whether the Government
will give any special consideration to the
rural people to compete with the urban
massas because in many examinations like
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IAS and IPS, the urban people are getting
more percentage. That is why, | want to
know whether there is any special scheme
with the Government in this educational
system for giving special consideration to
the rural people.

SHRI ARJUN SINGH: Sir, this is a
quaestion relating to the N.C.E.R.T. and the
books prepayedby the N.C.E.R.T. The books
have been prepared according to a curricu-
lum which has been approved by the CAB.
They applyto alithe schools underthC.B.S.E.
Any school which falls out of this range, as |
have said earlier, would fall under the charge
of the State Board. Now they are free to
utilise the Books that the N.C.E.R.T. has
produced and also to follow the guidelines
that the N.C.E.R.T. has laid down. But | do
not think that we can go beyond this. So far
as the question of rural and urban divide is
concerned, schools certainly form a very
important part of what has to be done to
bnidge this gap and in the broader sense the
Department is trying to do whatever it can in
the matter.

SHRI ANNA JOSHI: Sir, there are three
parts of my one quastion.

MR. SPEAKER: Waell, you do not say
three questions.

SHRIANNA JOSHI: Sir, due to taxation
and devaluation the import of important text
books has become impossible So, do the
Government have some scheme for encour-
aging the Indian authors to write standard
text books? My second part of the question
is that similar to school level, does the Gov-
emment intend to have some centralised
body which should produce uniform stan-
dard text books for colleges and universities.
My third pant of the question is will the Gov-
ernmenttry to haveone syllabusin one State
for all the Universities in that State?

MR. SPEAKER: This is on curriculum.
Not on production.

SHRI ANNA JOSHI: Only when the



45 Oral Answers

syliabus is decided that the text books will be
recommended.

MR. SPEAKER: This is not about pro-
duction. This is about the contents of the
books. Anyway, let the Minister answer.

SHRI ARJUN SINGH: Sir, | cannot ref-
use to answer any question by the hon.
Member Shn Anna Joshi. But you will have
to remain within the charge that | hoid in this
Government. | cannot give you any assur-
ance on how the Finance Ministry would help
us to get books from outside.

SHR! ANNA JOSHI: You can at least
suggest them.

SHRI ARJUN SINGH: That we willtry to
do s0 that the books are available cheaply. |
am sure the hon. Fiance Minister will also
oblige us. So far as the question of curncu-
lum for the University stage is concerned,
the hon member will be aware that the Uni-
versties are very very conscious of theirown
autonomy. They have their own method of
deciding the academic courses and also the
books and the curriculum. Stilithe University
Grants Commission - as | have mentioned in
the statement itself - is trying to evolve a
pattern where certain things are taken up by
each University. But the ultimate decision,
obviously, will have to be taken by the Uni-
versity. It 1s not ours.

SHRI ANNA JOSHI: What about the
centralised body for producing books for
colleges and universities?

SHRI AFJUN SINGH: I think tt is some-
thing which can be considered. But | cannot
say what will be done in the matter.

[ Translation)

SHRIDIGVIJAYA SINGH: Mr. Speaker,
Sir, I would like to know from the hon. Minis-
ter whether it is a fact that Madhya Pradesh
Government guided by its party's narrow
ideology is trying to make some changes in
the content and syllabus of the prescribed
textbooks? If so, the action being taken by
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Government in this regard?

SHRIARJUN SINGH: Mr. Speaker, Sir,
it came to our notice through press repons
that Madhya Pradesh Government has
decided to make some changes in the con-
tent and syllabus of text books. We have
sought information from them in this regard.
In this connection the first telegram was sent
on 4.12. 91. Second letter was sent on
12.12 91 and after that telegrams were sent
again on 13.12.91 and on 14.12.91. A tele-
gram was also sent on 24.2.91, but not reply
has been received so far.

[Enghsh)

SHRI SAIFUDDIN CHOUDHURY: Sir,
we are aware that the Central government
should not impose curricula/syliabi on the
States or Universities. But the Central Gov-
ernment has a role as coordinator and guide
andto frame model syllabifor different areas
or subjects. Now, Sir, in our country there
has been a long drawn out controversy on
the text-books of different streams particu-
larty History text books and it is alleged that.
many such text books are loaded with com-
munal bias which is really harming the unity
and integrity of our country. | would like to
know whether the Government is seriously
thinking to create an opinion in the country
sothat the NCERT frame model texts for the
history books and they will be really adopted
by all the States, and this particular model
and frame and syllabus for the history books
that are being created by the NCERT are
really done in a proper manner with scientific
secular outlook.

SHRIARJUN SINGH: Sir, | entirely share
the anxiety of the hon. Member and | am
aware that there have bgen certain attempts
to divorce trom the approach that should be
there for issues of concern to the nation as
such. (Interruptions). The National integra-
tion Council itself drew the attention of the
nation to this aspect and in fact in 1981 a
Committee was set up by the National inte-
gration Council to review such text books all
over the country. That review was com-
pleted in 1985. Since then more taext books
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have been published. So, we have again, in
June 1991, appointed a steering Committee
which is getting in touch with the State
Governments in this regard and we are
requesting that in the light of what the Na-
tional Integration Council feels necessary for
the country, they should try to revise or try to
evaluate the text books and bring them in
line with the national policy on secularism,
on communalism and national integraion.
(Intemruptions).

SHRIRAM VILAS PASWAN- Why don't
you convene a meeting of the Education
Ministers of all the States?

SHRI ARJUN SINGH: | have written a
letterto alithe hon. Chief Ministers and to the
Union Territones drawing their specific at-
tention to this and as soon as | get a re-
sponse to my letter, | will cartainly take that
step also.

SHRIRAMESH CHENNITHALA: Sir, in
the statement itis mentioned thatthe Univer-
sity Grants Commission has circulated model
course in 27 subjects to all universities nthe
country. Of course, | agree with the inde-
pendent character of the universities. But,
Sir, certain universtties have not at all ac-
cepted this model curricula which is circu-
lated by the U G.C. | would like to know from
the Minister whether the Universtty Grants
Commission will further persuade’the uni-
versities 10 accept thair curricula which is
sent by the Commission.

SHRI ARJUN SINGH: Sir, our effort of
persuasion will continue. The result is not
entirely in our hands.

SHRI EBRAHIM SULAIMAN SAIT: |
would like to know from the Minister which
are the States which are divorcing therr text
books from the recommendations of the
national integration Council; and together
with this, | would also like to know what has
beenthe recommendation of the Committee
appointed by the National Integration Coun-
cil and how far that recommendation is
implemented by various States.
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SHRIARJUN SINGH: As 1 have toid the
hon. Member preceding Shri Saitji, that in
1985 this review was completed. & was
stated in 1981 after the National integration
Council drew the attention to this matter.
Since then as | have said, more text books
have been published and we have appointed
a Steering Committee which 1s now going
through the issues stage by stage, and | am
sure that in the farger interests of the nation
all State Governments would fall inline on an
issue which is not a political issue, which is
a national issue.

SHRIEBRAHIM SULAIMAN SAIT: But
they are not following that.

SHRI ARJUN SINGH- The only two
State« which till now have not responded on
this are Madhya Pradesh and Uttar Pradesh.
(Interruptions).

SHRIMATI MALINI BHATTACHAR-
AYA Su, inthe second part of the statement,
the Mnister has talked about certain struc-
tural changes at the college and university
level 1o be made by the UGC | would fike to
know from the Minister as to howthis is going
to be done while their New E.ducation Policy
is still under review. On the Ramamurthi
Committee, another committee has been set
up - and this committee, the Reddy Commit-
tee we do not know whether it has submit-
ted its, report or not So, | would like o know
fromthe Minister what are the recommenda-
tions of these different committees on the
New Education Policy and whether struc-
tural changes will be made before these
recommendations are considered.

SHRIARJUNSINGH: Sr, it Imay remind
the hon Member a review committee had
been appointed to go into the Ramamurthi
Commitiee and it had already submitted tts
report The report will have to go to the CAB
for its consideration and adoption and as
soon as it is done we will place it before the
House as the end result of this deliberation.
The structural adjustments mentioned in this
staterent have nothing to do with that. This
is pant of the ongoing effort of the UGC and
this effort will continue, of course, subject to
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what the various universities agree to do.

SHRI PRITHVIRAJ D. CHAVAN: Sir, it
is knonghat no centralised production of
books exists and the universities are aca-
demically independent to prescribe theirown
courses of textbooks. It is a fact that many
sub-standard and badly produced text books
are prescribed

MR. SPEAKER: Mr. Chavan, this is a
question on cunicula and syllabus and not
on production of books.

SHHIPRITHVIRAJ B. CHAVAN' Sir, in
view of badly produced books being pre-
scribed by the universities, does the UGC or
NCERT have a scheme o check the quality
of text books and ban sub-standard text
bocoks ?

SHRI ARJUN SINGH- Sir, the NCERT
only deals with secondary and higher sacon-
dary level books. S0 far as the universities
are concerned. | have already stated that the
JGC 1s trying the persuade various universi-
ties by gu«lelines to see that their books are
proper, correct and they come within the
ambit of what the national approach to the
books 1s. Beyond this, | do not think that the
UGC can enforce this in ainanner where you
can say that we ban these books, though |
concede that there is need for national ap-
proach to this issue and we would try to
devise some methodology by which this can
be done.

[ Translation)

SHRI RABI RAY: Mr. Speaker, Sir, in
regard to the national integration the hon.
Minister has toid the House that the recom-
mendations of various committees are sent
to the State Governments. Sir, through you,
1 would like to ask the hon. Minister whether
he would like 1o incuicate and develop a
sense of pride in using indigenous products,
guarding our independence and in making
efforts 1o achieve self sufficiency among the
countrymen in general and among the stu-
dents in particular by drawings upon the
teachings contained in Gandhiji's books.
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Secondly, we are celebrating Dr. Ambedkar's
birth centenary. Does the Government pro-
pose to prepare a fext book on Dr. Am-
bedkar's 'Annihilation of caste’ to remove
casteisn from the country?

SHRIARJUN SINGH: Mr. Speaker, Sir,
there cannot be two opinion that Gandhiji,
Ambedkarji and other great personalities
have made efforts to create a sense of
national integration and bring about equality
in the society and have presented an ex-
ample before the children of our country.
There should be some chapters in the text
books about their ideologies and biogra-
phies and their good deeds. | would fike to
inform the House that some effurts have
been made in this direction They have not
been totally neglacted. We have not only to
pay our attention to these mattars hut also to
create awareness in this regard. My Ministry
alone cannot do much in this direction. All
hon. Memhers wouid have to make coordi-
nated efforts in this direction.

SHRI RABI RAY: The other part of his
question.

(Interruptions)

MR. SPEAKER" Let him ask his ques-
tion (/nterruptions)

SHRI RAM VILAS PASWAN: Mr.
Speaker, Sir, It was decided in the meeting
of Dr Ambedkar Centenary Committee to
include a chapter on Dr. Ambedkar in the
Syllabus. The Prime Minister was the Chair-
man. It was decided that topic on Dr. Am-
bedkar would be included in the course.
(Interruptions)

{Enghsh]

SHRI CHANDRA JEET YADAV: Sir, in
spite of this fact, that the Universities are
academically autonomous and they prepare
orprescribe their own text books, the Univer-
sity Grants Commission felt it necessary that
they should prepare a scheme for restructur-
ing of the courses and they were suggesting
it to the various universilies.
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| would like to know in what circum-
stances, it was felt neoessary that the Uni-
versity Grants Commission should also come
with a scheme and what are the responses
of the Universities to accept these sugges-
tions according to the demands of the
Commission. Will the University Grants
Commission also think of having a machin-
ery so that there can be better coordination
between the University Grants Commission
and the Universities?

SHRI ARJUN SINGH: The question of
UGC activities and its authority in this re-
spect should be well understood. The Uni-
versity Grants Commission has prepared
modelcourses and circulated them ontwenty-
seven subjects to all the Universities. If the
hon. Member wants to know what is the
response from each Universtty, | can give
him that information separately.

The point is that the University Grants
Commission at this stage can only do this
much that it produced these models, sug-
gest those to the Universities and in the
discussion and all those that follow with the
Universities, itimpresses upon them the dire
need and necessity thatthese models should
be accepted. Beyond that, at this point of
time, | do not think, the University Grants
Commission can do anything.

Chattopadhyay Commission Report

189. DR. KARTIKESWAR PATRA: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether the Government are aware
of the agitation by teachers for implementa-
tion of the report of Chattopadhyay Commis-
sion;

(b) it so, the reaction of the Government
thereto; and

(c) the details of the steps taken in this
regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN

SINGHY): (a) to (c). Various teachers’ organi--
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sations have raised demands from time to
time with reference to the Chattopadhyaya
Commission. Twomajor demands have been
for a single running pay scale and for medi-
cal allowance at the rate of 7.5% of the basic
pay. Government do not find the demand of
a single running pay scale acceptable as it
would affect standards and efficiency. Medi-
cal allowance on the basis of pay irrespec-
tive of actual need, does not seem appropri-
ate, keeping, inter-alia, in viewthe repercus-
sions it could have on other Government
employees.

However, keeping in view the recom-
mendations of the Chattopadhyaya Com-
mission, the Government have given teach-
ers under its control three-lier pay-scales
plus a teaching allowance with effect from
1.1 86

DR.KARTIKESWAR PATRA: What are
the other demands of the teacher out of
those which are considered by the Govern-
ment after 1.1.1986 after the introduction of
new National Policy on Education.

SHRIARJUN SINGH: The Government
decision on the Chattopadhyay Commission
report and the implementation thereon was
laid on the Table of the House on 2nd March,
1988 and 12th May, 1988.

DR.KARTIKESWAR PATRA: What are
the hurdles in implementing the recommen-
dations of the Chattapodhyay Commission
report which have no financial involvement?

SHRI ARJUN SINGH: These recom-
mendations are very comprehensive recom-
mendations and whatever could be done
has already been implemented. Alithe other
‘recommendations are receiving the atten-
tion at various levels.

| am sure, in due course of time, a final
deciston will be taken.

[ Translation}
SHRI HARIN PATHAK: Mr. Speaker,

Sis, is the hon. Minister aware that the teach-
eors of secondary, higher secondary and pri-
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mary schools in Gujarat are going on strike
tomorrow in protest against the_delay in the
implementation of Chattopadhyay Commis-
sion's recommendations. if so, what steps
are Government proposeto take to solve this
problem becausethe situation is serious and
higher secondary examinations are going on
these days and allthe teachers are on strike.
How long will you take to implement these
recommendations?

SHRIARJUN SINGH: Mr. Speaker, Sir,
States have separate working zones to
implementthese recommendations. We can
notinterfere in this matter. | accept that those
recommendations are very wide so a time
bound action cannot be taken on them. A
report has been submitted to the House in
regard to those recommendations whichcan
be implemented in atime bound programme
Other recommendations are under aclive
consideration. Teachers should decide their
course of action keeping the interest of stu-
dents in ther mind.

WRITTEN ANSWERS TO QUESTIONS
[English]

Railway Projects in Haryana

*190 SHRI NARAIN SINGH
CHAUDHRI:
SHIR BHUPINDER SINGH
HOODA:

Will the Minister of RAILWAYS be
pleased to state:

(a) the names of the ongoing railway
ltne projects in Haryana;

{b) the progress made so far in the
construction of these projects,
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{c) the time by which the projects are
likely to be completed; and

(d) the expenditure incurred on expan-
sion of railways in the State during the Sev-
enth Plan period?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN)- (a) following are the on-going
rail hne projects

1 Doubling of Rohtak-~Jakhal
section.

2  Additional throughputterminal
faciltties including doubling of
Garhi Harsaru-Khalilpur.

{b} and (c) The progress made and
likely time for completion are as follows.-

Name of the Progress  Time for
section made  completion
1 Doubling of 82% 92-93

Rohtak-~Jakhal

Section.
2. Additional throughput/

terminal facilities

including doubling

of Garhi Harsaru-

Khalilpur section. 82% 93-94

(d) Railways do not maintain their ac-
counts State-wise

[ Translation)
Cbnversion of Metre-Gauge Lines
*192. SHRI BR.L. SHARMA PREM" Will
the Minister of RAILWAYS be pleaded to

state:

(a) whether the target fixed for conver-
sion of metre-gauge lines into broad-gauge
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during 1991-92 has been achieved;

(b) if so, the details thereof; and
(c) i not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN)- (a) No, Sir

(b) and {c) The lines targetted were
Manmad-Aurangabad (114 km), Salempur-
Barhaj Bazar (22 km), Bangalore-Mysore
{138 km) and | algarh-Surpura (50 km) Of
these, Manmad-Aurangabad and Salempur-
Bazar have since been opened Bangalore
Mysore has been delayed due to adverse
lawand order stuatienansing outof Cauvery
water dispute and Lalgarh-Surpura due to
public agnation '» Bikaner

[English}
WHO Report on AIDS

*193 SHRIA. CHARLES Wil the Min-
ister of HEALTH AND FAMILY WELFARE
be nleased to state

+a) whather the Government are aware
of the report of tha Norld Hea'th Orjanisa
ticn whereinielerance has been madetothe
hkely magriude of the spread of Human
Immunodefiviency Virus (HIV) and AIDS in
Indie by the erd of this century,

(b) i so, the detarls thereof;

(c) the reaction of the Government
thereto, and

(d) the steps proposed to be taken by
the Government tc meet the menace?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRIM.L.FOTEDAR)
(a) Govt. are not aware of any such report of
the World Health Organisation.
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(b} and (c). Does not arnise.

(d) The Government started implemen-
tation of the AIDS Control Programme from
1987 The following activities have been
undertaken so far.—

(1) screening of groups practising at
nsk behaviour through a network of
67 surveillance centres in 35 cities

(2) prevention fotransmission through
biood and blood products by estab-
hshing faciliies for HIV testing 1n
Zonal Blood Vesting Centres and
survellance centres

(3) Health educationthrongh Press and
Media

(4) Chnical maragemenrtol AIDS caces
and ‘1w of medical and para
med~ ' taltin 13 .dentilied bosor
tals

A comprehensive projecticr pravention
and control of AIDS was fermclated and
posedtothe World Bank Negoton have
recently beer concluded for fine,wing the
project The project mill invcive an oult iy of
Rs 270 ~rores (US $ 100 ~ihon; and will be
implemented for a period of 5 years begin-
mag trom Apit 1992  The International
Developinent Assccration {a <oft loan aftii
ate of the World Bank) w.ll pravide an outiay
of Rs 229 5 crores (US $ 85 milion) The
World Health Organisation will provide an
ass,stance of Rs 4.05 crores (US §1 5 mul-
lica) and the balance project outlay of Rs
36 5crores (Us 13 5 nullion) wii! be funded
by the Government of India

The National AIDS Control Project will
be implemented as a Centrally Sponsored
Scheme during the Eighth Five Year Plan
Assistance will be provided both in cash and
kind to the State/UT Governments for imple-
menting the project activities Prownt art )
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ties will be undertaken in the following ar-

. easi-

Condom Promotion
— Blood safety

-~ Control of sexually transmitted
disease

— Information, education and
communication

- Surveillance

—~ Case management

Programme management
Criteria for Awarding Railway Contracts

*194. SHRI RAM NIHOR RAIl: Willthe
Minister of RAILWAYS be pleased to state:

(a) whether the Covernment have fixed
new criteria for awarding railway contracts;

{b) if so, the details therect;

(c) whether any quota has beenfixed for
SC/ST persons in this regard;

{d; if so, the details thereof; and
{2} it not, the reasons therefor?

THE MiNISTER OF RAILWAYS (SHRI
C K. JAFFER SHARIEF): (a) No, Sir.

(b} Does nci adise

(c) No, Sir.

{d) Does no: arise.

{e) Reservation of a quota of contracts

for any specific section of the society by the
Government agencies is rot in the best
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public interest nor is it an accepted 'policy.

[ Translation)
Import of Wheat
"195. SHRI ANAND RATNA
MAURYA: -

SHRI PROBIN DEKA:

Will the Minister of FOOD be pleased to
state:

(a) whether the Government propose to
import wheat; )

(b) if s0, the reasons thetefor;

(c) the countries from which wheat is
proposed to be imported and the quantity
and value thereof; and

{(d) the steps being taken by the Govern-
ment to check its likely edverse effect on the .
domestic market?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOY)): (a) Yss, Sir. |

(b) and (c). The Government have
decidedto import one milliontonnes of wheat
with a view to increase its availability and to
contain market prices. No contracts for
import have, however, baen signed so far.

(d) Imports are not likely to affect the
domestic market adversely.

[English) -

Eco-Task Forces

-

*196. SHRiI BHUWAN CHANDRA
KHANDURI: Will the Minister of ENVIRON-
MENT AND FORESTS be pleas#d to state:

(a) the existing strength cf the Eco-Task
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Forces and th details of their functions;

(b) whether the Government propose to
deploy such forces all over the country; and

(c) if so, the proposed location thereof?

THE MINISTER OF STATE OF THE

MINISTRY OF ENVIRONMENT AND FOR-*

ESTS (SHRI KAMAL NATH): (a) The Eco-
Task Forces are currently operational in
Uttar Pradesh Rajasthan and Jammu &
Kashmir. The total strength is 1059.

These Task Forces have been set upon
a pilot basis to utilize the services of ex-
service personnel for the tasks of eco-devel-
opment in difficult terrain. The main func-
tions include eco-development activities such
as nursery raising, tree planting, soil and
moisture conservation works.

(b)and(c). The existing Eco-TaskForces
have been established to take up eco-devel-
opment tasks only in identified difficult prob-
lematic locations.

[ Transiation]
Autonomous Colleges

*197.  SHRIMATISHEELAGAUTAM:
SHRI RAJESH KUMAR:

Willthe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:
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{a) the details of the directives issued by
the University Grants Commission to the
Universities and State Governments regard-
ing the scheme of autonomous colleges;

{b) the State Governments and Univer-
sitiesthat have sofar responded posmve!y to
this scheme; and

(c) the total number of colleges that are
proposed to be given Autonomous status?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (c). The National Policy on
Education 1986 provided for development of
autonomous colleges. In pursuance of this,
in 1987 UGC circulated detailed guidelines
for the implementation of the Scheme of
Autonomous Colleges and has addressed
letters from time to time to State Govern-
ments requesting them to make efforts to
implement the Autonomous Colleges. The
number of Autonomous Colleges in different
States and the Universities to which they
were affiliated is given in the attached state-
ment.

According to the information furnished
by UGC, proposals from six colleges for
grant of autonomous status are under con-
sideration of the Commission. Th Commis-
sion has decided to continue the Schems of
Autonomous Colleges in the Eighth Five
Year Plan and autonomous status would be
conterred on all colleges which satisty the
prescribed criteria.

STATEMENT
State Name of the University Number of Autonomous
Colleges
Andhra Pradesh 1) Andhra University 7

2)  Nagarjuna University 2

3)  Osmania University 6
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State Name of tﬁe University4 Num})e; o} ,‘1>ut;on{}omous
Colleges
.4)  Sri Venketswara University 1
Gujarat 1)  Saurashtra University 1
2)  Guijarat University 1
Madhya Pradesh 1) Ravi Shankar University 7
2)  Dr. Hari Singh Gaur 2
3)  DeviAhilya 2
4) Bhopal 1
5)  Guru GhasiDas 5
6)  Jiwaji 3
7)  Rani Durgawati 5
8) Vikram 1
9 Awadesh Pratap Singh 1
Orissa 1) Sambalpur University 3 ,
2)  Utkal University 1
3) Behrampur 1
Rajasthan 1)  Rajasthan University 4
2)  Ajmer University 1
Tamil Nadu 1) - Bharthiar University 6
2)  Pharathidasan 1" .
3‘) Magdras ’ 15
4)  Madurai Kamraj 12
Uttar Pradesh 1)  Aliahabad 1
2y - Puryanchal 1

102
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Maternal and Chiid Health Centrally Sponsored Schemes:
Programme

*198. SHRIMOHAMMAD ALIASHRAF
FATMI: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased 1o state:

(a) the expenditure incurred on the
Maternal and Chiid Health Programme dur-
ing each of the last three years, State-wise;

(b) the targe's fixed under the pro-
gramme during the above period; and

t¢) the details of progress achieved .n
this regard ¢

THE MINISTER OF HEALTH ANMD
FAMILY WELFARE (SriRiM L.FOTEDAP).
1a) The folfowing ;naternal and chud health
Programmes are being implemanted by the
Dapantiment of Farmly Wellare as 100%

1 Universal Immunisation Pro-
gramme (UIP).

2 Oral Rehydration Therapy (ORT)
Programme

3 Prophylaxis against nutritional
anaemsa among children and preg-
nant & iactating women and pro-
phylaxis against blindness among
children due to Vitamin 'A’ defi-
ciency

The expenditure onthe afore-mentioned
programmes, State-wise, during the last 3
years 1s indicated at attached Statement-|

(b) and (c) 1he targets fixed and prog-
ress made under these programmes are
indcated at attached Statement-il.

STATEMENT ~1{

Fxpenditure Inciurred on I4h Programmes

during 1988-89, 1989-90 ard 1990-91

State/U T. 1988-89 1939-90 ' 1930-91
—‘—Iv.w i Andhra Pradesh ) 297 52 o 48 7-.42_ _ 412 22
2. Arunachal Pradesh 9.42 2329 2029
3. Assam 137.43 124.21 215.46
4 Bihar 254 10 40u 81 527 9
S. Goa 3.07 798 5.47
] Guijarat 233.26 35337 292.44
7 Haryana 131 40 13074 142 51
8. Himachal Pradesh 53.18 7059 45.56
9.  Jammu & Kashmir 74.67 4803 5573
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State/U.T. 1988-89 1989-90 1990-91
10. Karnataka 246.40 270.49 308.71
11.  Kerala 196.82 180.03 228.27
12. Madhya Pradesh 25425 483.03 522.69
13.  Maharashtra 464.23 54.43 620.19
14.  Manpus 17.76 355.52 29.86
15. Meghalaya 21.39 21.81 17.49
16. Mizoram 20.12 11.70 18.84
17 Nagaiand 226 9.79 21.88
18.  Orissa 216.07 262.22 255 62
19. Punjab 139.36 135.28 128.47
20. Rajasthan 217.79 283.46 454.64
21.  Sikkim 3.32 8.45 6.52
22.  Tamil Nadu 295.32 431.40 385.72
23  Tnpura 2109 25.15 2012
24, Uttar Pradesh 804.20 8785 1091.62
25. West Bengal 341.76 281.29 343.82
26. A& Nlslands 6.52 2.94 773
27. Chandigarh 6.16 5.66 6.19
28. D& NHaveli 237 1.79 4.17
29. Daman & D 1.43 052 1.58
80. Oelhi 28.54 3433 53.28
31.  Lakshadweep 285 0.81 041
32. Pondicherry 10.29 5.73 477

Total o 4534.74 5576 72 6250 86 o
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Targets and Achievements for Maternal and Child Health Programmes during 1988-89,
and 1990-91.

{a) Universal Immunisation Programme:

The target is to immunise alt infants and pregnant women against six vaccine prevent-
ablediseases viz. Poliomyslitis Tuberculosis, Whooping Cough, Tetanus, Diptheria, Measles.
Reported achievements, as percentage of the targets during the last three years is given

below:
Antigen 1988-89 1989-90 1990-91
BCG 79.29% 106.03% 102.32%
DPT 79.61% 99.21% 99.50%
oPV 74.83% 98.93% 100.11%
Measles 55.17% 83.08% 90.2%
T.T. for pregnant women  65.15% 70.43 78.56%
(b) Prophylaxis schemes:
Targets and achievements under the prophylaxis schemes during the last three years is
as follows:
{No. of Beneficiaries in Lakhs
1988-89 1989-90 1990-91
Target  Acnie- Target Achie-  Target  Achie
vement vement vement
Prophylaxis against
nutrtionat anaemia  216.90 207.88 216.90 19743 20239 181.82
among women
Prophylaxis against 344.50 214.76 293.90 22097 345.07 220.22
nutritional anaemia
among children
Prophylaxis 295.00 407.72 239 90 38194 29482 37045
against Vit. A
deficiency among
children $

$ Note: Achievement for Vit. ‘A’ are in doses
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(c) Oral Rehydration Therapy Pro-
gramme

Since the programme is not preventive
in nature, it is not possible to fix any physical
targets.

{English)
River Action Plan

*199. SHRIR. SURENDER REDDY:
SHRI RABI RAY:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state.

(8) whether the Government propose to
launch the National River Action Plan to
clean up poliuted stretches of major rivers of
the country;

(b) if so, the details thereof including the
estimated cost of the entire project;

(c) whether the Centrat Pollution Con-
trol Board has indentified such polluted
stretches of the rivers in the country,

(d) ff so, the details thereof;

(e) whether the State Governments are
to share any cost of the project; and

(1) f so, the details thereot?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH: (a) to (d) A
National River Action Plan for poliution
abatement of grossly poliuted stretches of
major rivers of the country is under formula-
tion.

(e) and (f). The National River Action
Planis proposedtobetaken up as acentrally
sponsored scheme with sharing of the capi-
tal cost of the works on a 50: 50 basis
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between the Centre and the State Govern-
ments.

Eco Destruction of Himalayas

*200. SHRI SANAT KUMAR MANDAL.:
Wil the Minister of ENVIRONMENT AND
FORESTS be pieased to state:

(a) whether the satellite data has re-
vealedthe eco-destruction of the Himailayas;

(b) the estimated forest cover in the
Himalayas at the turn of the century;

(c) the reasons for deforestation of
Himalayan slopes; and

(d) the steps being taken to prevent the
aco-destruction of the Himalayas?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) According
the latest assessment of the forest cover
made by Forest Survey of Indiabased on the
visual interpretation of satellite imageries
pertairung to the period 1987-89, on loss of
forest cover has been reported in the Hima-
layan tract, except in Arunachal Pradesh
and Assam.

(b) According to the National Forest
Policy 1988 " the national goal should be to
have a minimum of one-third of the total land
area of the country under forest or tree
cover In the hills and in the mountainous
regions the aim should be to maintain two
third of the area under such cover in order to
prevent erosion and land degradation and to
ensure the stability of the fragile eco-sys-
tem "

Presently forest cover in different Hima-
layan States/regions varies from as low as
9.03% in Jammu and Kashmir to 82.1% in
Arunachal Pradesh averaging to about 39%
for the entire Himalayan region. Therefore,
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effort would be to achieve the national goal
of 68% forest cover in the Himalayan region
by the turn of the centuary

(c) According to the 'State of the Forest
Report 1991’ the loss of forest cover in the
states of Arunachal Pradesh and Assam has
been on account of shifting cultivation n
Arunachal Pradesh and degradation of dense
forest area in Brahmaputra valley in Assam
due to biotic pressure.

(d) The Government have taken follow-
ing stepsto preserve Himalayan eco-system
and check deforestation

1. The Forest (Conservation) Act
enacted in 1880 to check diversion
of forest land for non-forest pur-
poses has been made more stnn-
gent by an amendment in 1988

2. G.B. Pant Instiute of Himalayan
Environment and Development has
been established to evolve effec-
tive strategies for management of
natural resources and sustainable
development

3.  An Integrated Action Ornented
Research Development and Ex-
tension Programme in the Hima-
layan Region has been launched

4. Guidelines have been issued to
State Governments from tinie to
time for protection of forests. Some
of these guidelines are as foliows

(&)} To avoid clear felling of
natural forests and where
suchfelings areinevitable
for restoration of crop or
other silvicultural consid-
erations, 1t should be re-
stricted to areas not ex-
ceeding 10 hectares inthe
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hills and 25 hectares in
the plans.

() To identdy critical areas
in the hills and mountains
which require protection
from felling of forests and
need immediate vigorous
afforestation

{tv) A massive afforestation
programme including
Social Forestry and Agro-
forestry under 20 Point
Programme Is under im-
plementation in all States
& UTs.

(v) Governmentol India have
also i1ssued guidelines for
peoples’ participation in
management and devel-
opment of degraded for-
ests and therr active in-
volvementin afforestation
programme

Tribal Culture

*201 SHRI BHAGEY GOBARDHAN.
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state

(a) the steps taken so far by the Govern-
ment to protect and preserve the tribal cul-
ture and heritage,

{b) the funds allocated thérefor so far;
and

(c) the contribution of the Tribal Re-
search Institutes in the country in this direc-
tion?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGHY): (a) and (b) For the protection and
preservation of the Tribal Culture and Hen-
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tage, the Department of Culture has through
its scheme for Promotion and Dissemination
of Tribal and Rural Art and Culture financed
voluntary organisations and individuals and
institutions. Rashtriya Manav Sangrahalaya
. Anthropological Survey of India, Lalit Kala
Akademi, Sangeet Natak Akademi as well
as Zonal Cuilturat Centres have all been
given the charter to carry on the work of
presetvation and pro.notion of the tribal cui-
ture and heritage.

The Department ot Culture allocates
funds to various autonomous organizations
and individuals and voluntary organisations
as mentioned above out of its total annual
aliocation. The exact amount and the dura-
tion vanes each year depending upon the
particular project and the scheme under
which such funds are sought.

(c) Tribal Research Institutes are basi-
cally State Institutes recewving grants from
Government of india under Centraily Spon-
sored Scheme. They undertake research
and evaluation of various tribal development
programmes, study tribal culture and heri-
tage in respect of ditferent communities
collect and preserve tribal artefacts in Muse-
ums and also undenake research studies of
the customary law prevalent among the
Scheduled Tiibal in the taxed tribal ethos
and culture.

Electrification of Rallway Lines in
South

*202. SHR! V. KRISHNA RAQ: Will the
Minister of RAILWAYS be pleased to state:

(a) the kilometre-wise electrified railway
lines at present in the Zonal railways cover-
ingthe States of Karnataka, Andhra Pradesh
and Tamil Nadu;

(b) whether the Union Government
propose to alectrily certain railway lines in
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Karnataka during the Eighth Plan period;
and .

(c) i so, the detaigs thereof?

THE MINISTER OF RAILWAYS (SHRI
C.K. JAFFER SHARIEF)- (a) As on 1.3.92,
Route Kilometres electrified in the States of
Kamataka, Andhra Pradesh and Tamil Nadu
are 21, 1176 and 634 respc-clively.

(b) and (c) Railway's Programme for
electrilication during the 8th Five Year Plan
has not been finalised. However electrifica-
tion of Renigunta-Guntakal-Hospect and
Tornagallu-Ranjttpura Branch Line has been
included inthe Railway Budgel proposais for
1992-93 as a new work, a pait of which viz
Tsakibunda-Hospect section (120 RKMs)
lies in the State of Karnataka. Further,
electrification of Bangarpe!-Bangalore sec-
tion (7 RKMs) falling in the State of Karna-
taka is currently in progress and the same is
expacted lo be completed by March 1992

Supply of Wheat to Flour Milis

*203. SHRI TARA CHAND KHAN-
DELWAL

SHRI JEEWAN SHARMA

Will the Minister of FOOD be pleased to
state:

(a) whether the Government have pro-
vided large quantities of wheat to flour milis
in the country at subsidised rates;

(b) it so, the details thereof, State-wise;

{c) the quantity of wheat supplied to the
flour mills during the fast six months, month-

wise,

(d) the rates at which the wheat has
been supplied to these flour mills;

(e) whether the wheat products mad
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out the subsidised wheat are: baing sold in
the market at high rates by the flour mills.

(f) # so, the reasons therefor; and

(g) the steps taken to check such high
profits by the flour milis?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHR! TARUN

MARCH 10, 1992
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GOGOI): (a) to (d). The sale of wheat which
was opan to roller flour mills atta chakkies
Civil Supplies Coiporations Consumer
Cooperatives, etc was not at subsidised
rates. A statement giving details of quanti-
ties and rates of the wheat soid to rofier flour
mills monthwise, is enclosed.

(e) to (g). There is at present no control
on the prices of wheat products.
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Environment and ECO-System of
Aravali Hills

*204. PROF. RASA SINGH RAWAT:
SHRIMATI VASUNDHARA
RAJE:

- Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state

(a) whether the Government are aware
of the growing degradation of environment
and eco-system of Aravali hills;

(b) if so, the reasons theretor and the
steps taken or proposed to be taken in this
regard;

(c) the details of the schemes started or
proposed tobe started with the assistance of
Japan and World Bank for conservation of
Aravaii hills and the conditions thereof; and

{¢) the details of the notification issued
recently in this regard under the Environ-
ment Protection Act, 19867

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRGNMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Yes, Sir. Degradation of Aravalis is attrib-
uted 10 excessive biotic pressure and envi-
ronmentally incompatible activities.
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The steps taken include rehabilitation
schemes aimed at restoration of the de-
graded forests and wastelands, pastures
etc. through programmes of soil conserva-
tion, water harvesting, fuel wood plantation,
farm forestry, plantation on community land
and improvement of wildlife habitat.

(c) A statement giving details of the
schemes involving assistance of Japan and
World Bank is enclosed.

(d) The preliminary notification issued
on 9th January, 1992 covers portions of the
Aravalies of the Gurgaon District in Haryana
and Alwar District in Rajasthan and prohibits
the carrying on of the following activities
except withthe prior permission of the Union
Government:

— Location of any industry;

— Al mining operations;

-— Cutting of trees;

—- Cattle interference in Saviska Na-
tional Park and Sariska sanctuary;
and

— Construction of clusters of dwelling
units, farm houses, community

centres etc. as well as electrifica-
tion.
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Angsnwadi Kendras in Karnataka

2098. SHRI RAMCHANDRA VEER-
APPA- Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) whether the Government have set
up Anganwad: Kendras in rural areas of
Bidar in Karnataka,

(b) i so, the details thereof; and
(c! ff not, the reasons thereto:?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT) (KUMARI MAMATA
BANERJEE) (a* and (b} Yes S, In Bihar
district there are’five sanctioned Integrated
Child Development services {ICDS) Proj-
octs viz. Bhalky, Santhapura (Arud), Humana-
bad, Bihar and Basavkalyana with 175, 174,

Written Answers PHALGUNA 20, 1913 (SAKA)
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190, 263 and 200 Anganwadis respactively

(c) The question does not arise
[ Translation)
Demands of Pharmacists

2099 SHRI ARVIND TRIVED! Wilithe
Minister of HEALTH AND FAMILY WEL.-
FARE be pleased to stato.

(a) whether pharmacists from Delhi and
other pans of the country have submitted
their charter of demands of the Government
for its consideration, and

{b) i 50, the details thereuf and reaction
of the Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMLLY
WELFARE (SHRIMATI D K. THARADEVI
SIDDHARTHAQ: (a) Yes sir.

{b) A statement Is attached.

STATEMENT
Charter of Demands of pharmacists Action Taken
1 National Wage Policy for Phammacists
(a) Pay scales on par with other technical (a) The demand was considered
disioma holders; but could not be accepted
{b) Promptional avenues at per wthother (b) & (c)’  The recrutment 1o posts of
Technical Diploma holders raising upto pharmacists 1s made by the

group ‘A’ Gazetted post by creating new

posts;

Common service rules for Pharmacists
working in ali the sectors; and

(©

vanous agencies h: dfterent
institutions under the Central
Govt./State Gowvt. and Public
undertakings As such there

is no common cadre of the
pharmacists and ¢ will not be
possible to have a uniform/
National Wage Policy for the
Pharmacists.



7 Written Answers MARCH 10, 1392 Written Answers 88
Charter of Damands of pharmacists Action Taken
i)  Organise a Directorate of Pharmacy Since the pharmacy Council

in the Deptt. of Health and Family
Welfare at Gentre and state level.

. Strict implamentation of » 2.

Seciion 42 of Pharmacy Act

. Reservation of 50% seats for 3.
Diploma holder in B. Pharmacy
course.
Creation of Store-keeper 4,

(Pharmacist) Post in all
Primary Health Centres.

. Deletion of the amendment 5.

made in Schedule K of the

drugs and Cosmetics Rules

1945.

The Federation has requested that
the amendment made in Schedule
‘K’ of the Drugs and Cosmetics
Rules, 1945 permitting the Muit-
ipurpose workers in PHCs,
Community Health workers under
rural health scheme, Nurses, etc.,
to issue medicines, may be withdrawn.

. Amendment in Drugs and Cosmetics 6.

Rules.

.

of India under the pharmacy
Act 1948 has been constitu-
ted to make appropriate pro-
visions for the regulation of
the profession f pharmacy
and practice of Pharmacy,
there is no need to establi-
sh a separate Directorate of
Pharmacy at the Centre or in
the State.

The State Govis. have been
addressed from time to time
to ensure strict implementa-
tion of section 42 of the Phar-
macy Act, 1948 which prohi-
bits practies of pharmacy by
the unregistered persons.

The reservation policy about
admissions, etc. are being
followed for SC and ST candi-
dates only. There cannot be
any further reservation.

Being a State matter, the
Federation has been advi-
sed o take it up with the
State Governments.

Due to non availability of
qualitied persons in the rura!
areas, these categories of
para medicat staff have been
authorised to issue drugs
under the Health and Family
Welfare programmes. Hence
the demand is not accepted.

Since there is a provision in
the Drugs and Cosmetics
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Charter of Demnands of pharmacists

Action Taken

The Federation has requested that the
Drugs and Cosmitics Rules should be
amended so that only registered

Pharmacists could get licences to open

the medical stores and get liberal loan

7 Availability of essential medicines
at reasonable rates and opening
up of cooperative pharmacy stores
in all Hospistals

8 Nomination f Pharmacists by the State
Governments on the State Pharmacy
Councils

9 Consultation with Federation of
Pharmacists on palicy matters
relating to protession to profession
of pharmacy

Catering Services at Raliway Stations

2100 SHRI RAJENDRA AGNIHOTRI
Wilithe Minister of RAILWAYS be pleasedto
state

(a) the details regarding the new policy
to run catering services and restaurants by
Railways,

{b) whether the Government have de-
cided to give licences to private agencies to
run catering services and restaurants at rail
way station and

{c) f so, the details thereof?-

Rules that the sale of drugs
shall be made under the
personal supervision of a
competent person, i is prem
ature to make such amend-
ments in the Rules whereby
only registered pharmacists
will be entrtled to get licences
to open retail chemist shop

7 Being a State matter, the Fed-
deration has been advised to
take it up with the State Govis

8 Being a State matter the Fed
eration has been advised to
take it up with the State Govis

9 Since the pharmacy Council
of India and Drugs Controller
(1) give advice to the Go
vernment on matter relat
ing to pharmacy profess-
1on, 1t i1s not necessary to
counsult the Federation

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN) (a) A policy decision has since
been taken that no new catering/vending
units would be managed deparimentafly and
the existing departmental units will be priva
tised in phases

(b) and (c) Catering services on the
Railways at large number of stations and
trains are already being managed by prwate
licensees A decision has however, been
taken that in future only reputed and profes-
sional caterers would be selected as licen
see for managing catering services

[Enghsh)
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Passenger Facliities at Stations in
Cuttack

2101 SHRISRIKANTA JENA: Will the
Minister of RAILWAYS be pleased to state

(a) whether passenger facilities at Cut-
tack and adjoining Stations of Onssa are
inadequate,

(b) f so the steps being taken in this
regard alongwith the expenditure Incurred
on maintenance of Stations during the last
three years, and

(c) the details of faciities provided at
those stations?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN (a) No, S

(b) Railways do not keep stationwise
expenditure on maintenance

(c) The amenmtes provided at those
stations include suitable platiorms, waiting
halls/cover over platforms, seating arrange
ments, dnnking water faciities, booking
windows etc

Development of Hospitals In Andhra
Pradesh

2102 SHRIJ CHOKKA RAO Will the
Minister of HEALTH AND FAMILY WEL
FARE be pleased to state

(a) whether the Government of Andhra
Pradesh has sent any propcsal to the Union
Government for the development of second
leve! hosprtals with the aid of World Bank,
and

(b) if so, the stage at which the matter
stands at ptresent?

MARCH 10, 1992
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARA DEVI
SIDDHARTHA: (a) and (b). A Project report
for development of secondary level hospi-
tals, 50 bedded T B hospttal 10, base hos
prals and one cyclone relief training centre
in Andhra Pradesh at an estimated cost of
Rs 236.70 crores was received by the
Government for posing for World Bank as-
sistance The State Government has been
requested to revise the project on the basis
of the comments received from the World
Bank

[Translation)
Inclusion of Kabaddl in Asian Games

2103 SHRI BHAGWAN SHANKAR
RAWAT Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state

(a) whether Kabadd) has been excluded
from the Asian Games,

(b) whether Government are taking mni-
tiative for inclusion of Kabaddi again in the
ensuring Asian Games and

(c) if so, the details of the steps taken Iin
this regard?

THE MINISTER OF STATE IN THE
MINIS TRY F HUMAN RESOURCE DEVEL
OPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT) (KUMARI MAMATA
BANERJEE) (a) A provisional list of events
for 1994 Asian Games does not include
Kabadui

(o) and (c) As the disciplines of Asian
Games are chosen by the host-country in
consultation with the Olympic Councii of
Asia (OCA) Government cannot interiere in
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this regard. However, indian Ofympic Asso-
ciatonis representing for inclusion of Kabadd
with OCA.

[English]

Wages of Handling Workers in Depots
of FCI

2104. SHRI MRUTYUNJAYA NAYAK:
Will the Minister of FOOD be pleased to
state:

(a) whether the handling warkers in
some Depots of £.C.i. not paid the same
wages as are paid to the departmental
employees (workers), where contract sys-
tem has been abolished;

(b) if so, the reasons therelor; and

(c) the remedial measures proposed to
be taken by the Government in this regard?

THE MINISTER OF STATE OF THE |

MINISTRY OF FOOD (SHR! TARUN
GOGQI): (a) Yes, Sir.

{b) In depots where the contract labour
system has been abolished under the Con-
tract Labour (Regulation and Abolition) Act,
1970, the workers do not automatically
become entitled 1o the same wages as are
payable to the departmental workers of FC!

(c) In some of the depots in which con-
tract labour system was abolished, FCl has
entored nto an agreement with the labour
unions for introducing departmental system.
In respect of other depots, the matter stands
referred to the Ministry of Labour for further
consideration.

Development of Raliways In Kerala

2105. SHRI P.C. THOMAS: Wil the
Minister of BAILWAYS be pleased to state:
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(a) the income of Southern Railway
during the past three years, dizxision-wise;

(b) the investment made for the devel-
opment works of railways in the Southern
zone; and

(c) the details of railway projects to be
taken up during 1992-93 and 1993-94 in
zonal railway covering Kerala?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRi MAL-
LIKARJUN) {(a) The account of income
(Tratfic Receipts) is not maintained division-
wise. However, the figures for Southern
Railway as a whole are given below:

{Amount in crores of Rs.}

 iomss  swn
1989-90 710.24
1990-91 822.58

. (b) (Amount in crores of Rs.)
1988-89 118.04
1989-90 134.39
1990-91 148.39

(c) No major project has been approved
for 1992-93. Projects to be taken up in 1993-
94 have not yet been finalised

Indira Gandhi Medical Institute, Patna

2106. SHRI RAM LAKHAN SINGH
YADAV- Will the Minister of HEALTH AND
FAMIl Y WELFARE be pleased 10 state

(a) whether the Government propose to
take over the Indira Gandhi Medical Institute
in Patna;
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(b) if so, the details thereof; and

{c) the time by which the said hospital is
like to be taken over by the Government?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEV!
SIDDHARTHA: (a) No, Sir.

{b) and (c). Do not arise.
Herbal Medicine for Control of Asthma

2107. SHRI RAM NAIK: Will the Minis-
ter of HEALTH AND FAMILY WELFARE be
pleased to state:

(a) whether herbal medicines has been
developed by the Council for Research in
Ayurved and Siddhaforthe control of asthma
in the initial stages;

(b) if so, the steps taken/proposed to by
the Government to manufacture this medi-
cine on large scale and supply to the public
at reasonable price; and

(c) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARADEVI
SIDDHARTHA): (a) to (c). The Central
Councilfor Research in Ayurvedaand Siddha
has carried out clinical studies on Asthma
and found that some of the herbal drugs
have got therapeutic potentialities for the
purpose. The studies are yet to be con-
cluded.

Rapatriation of Archival Material

2108. SHRISYED SHAHABUDDIN: Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) the present status of the India Office
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Library in London with respect to the pro-
posal for the repatriation of archives of india;

{b) whether the list has been prepared
by the Government of the cultural property
as well as archival material removed from
the country by U.K. France and Portugal
during their rule over the country;

{c) whether there i1s any international
agreement on the restoration of such prop-
enly; and

(d) whether there have been any nego-
tiations with these three Governments dur-
ing the last five years for the restoration of
such property?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH)- (a) The status rematins unchanged
Only microfilm copies of selected documents
are being released to the National Archives
of India.

(b) Yes, Sir
(c) No, Sir.
(d) Yes, Sir.

Development of Beach Resorts In
Andaman and Nicobar Islands

2109. SHRIHARADHAN ROY: Wil the
Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether his Ministry has received
any proposal from the Ministry of Tounsm for
development of beach resorts in Andaman
and Nicobar Isiands;

(b} if so, the reaction thereto;

(c) whether foreign investment is aiso
proposed to be invited for this purpose; and
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(d) # so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH) (a) No, Sr
This Ministry has not received any proposal
from the Ministry of Tounsm for develop-
ment of beach resorts in Andaman and Nico-
bar islands

(b)to (d) Do not anse

Renewal of Tracks In Uttar Pradesh

2110 SHR! ARJUN SINGH YADAV
Willthe Minister of RAILWAYS bepleasedto
state

(a) whether a large portion of renova
tion work of rallway lines allocated forthe last
five years Plan is still pending in zonal rail-
ways covering Uttar Pradesh, and

(b) f so names of such projects?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN) (a) No, Swr

(b) Does not anse

Education for Neo-Literates and Tribals
in Kerala

2111 SHRIVS VUAYARAGHAVAN
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased t0 state

(a) whether the Gavernment in Kerala
has submitted any proposal 1o the Union
Government regarding continuing Educa
tionfor Neo Lterates and Tribals inthe State,

(b) i so, the detaris thereof,

(c) whetherthe Union Government have
approved t,

(d) ¢ so, the details thereot, and
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(e) ¢ not, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI ARJUN SINGH)
(@) to (e) The kerala Saksharatha Samith
was set up by the Government of Kerala and
was made responsible for implementing the
State wise total Iteracy campaign (TLC)
which concluded in April, 1991  While the
TLC was assisted by the Union Department
of Education, aseparate literacy programme
for the Tribals in the State was assisted by
the Union Ministry of Welfare

The proposal for post-iteracy and
continuing education in the State was ap
proved with a budget of Rs 4 20 crores (to
be shared by the Centre and the State inthe
ratio of 2 1) by the Executive Committee of
the National Literacy Mission Authority in ts
meetings held on 29th and 30th January,
1992 The post lteracy and continuing
education programme has a coverage of
12 22 lakhs persons

The Union Ministry of Welfare has not
received any proposal for post-iteracy for
Trnbals

Doubling of Bareiily-Moradabad
Rallway Line

2112 SHRISANTOSH KUMARGANG-
WAR Will the Minister of RAILWAYS be
pleased to state

(a) the ime by which work relating to
doubling of Bareilly-Moradabad line is Iikely
10 be completed, and

(b) the stage at which work 1s going on
at present?

THE MINISTER OF STATE IN THE
MINISTRY OF RARWAYS (SHRI MAL-
LIKARJUN) (a) Dunng 1933-94

(b) Alength of 19 kms from Moradabad
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end has already been opened and work is
progressing in the remaining stretch of the
project.

Jakhpura-Banspani Rsilway Line

2113.  SHRIARJUN CHARAN SETHL:
SHRIGOPINATH GAJAPATHI:

Will the Minister of RAILWAYS be
pleased to state:

{a) whether construction of Second and
Third phases of Jakhpura-Banspani railway
line has been approved;

(b) if so, the details thereof alongwith
the funds allocated therefor and when the
work is likely to start thereon; and

(c) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Does not arise.

(c) This will be a single user line for
Minerals and Metals Trading Corporation
and Ministry of Surface Transport. They
have been advised to arrange funding for
this line after which construction can be
taken up.

Running Schedule of Moor! and Tata
Amtitsar Expresses

2114. SHRI RAM VILAS PASWAN:Will
the Minister of RAILWAYS be pleased to
state”

(a) whether the running schedule of
8101 Moori Express and 8102 Dn. Tata
Amvritsar Express has been changed; and

(b) if so, the reasans therefor?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

{b) In order to speed up the train and to
provide more convenient timings to passen-
gers.

Contribution By Karnataka Government
for K.R.P.

2115. SHRIMATI BASAVA RAJES-
WAR! Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Government of Karna-
taka has released the third instaiment of
1991-92 towards equity contribution of the
Konkan Railway Project; and

(b) if so, the details thereof alongwith
the total amount so far provided by the
Government of Karnataka?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) Rs. 3 crores.

1990-91 Rs. 15cr.
June 91 Rs.Scr.
Oct. 91 Rs.5cr.
Feb. 92 Rs.5cr.
Total Rs. 30cr.
Pantry Car to Shramjivi Express

2116. SHRI CHHEDI PASWAN: Wit
the Minister of RAILWAYS be pleased to
state:

(a) whether the Government are con-
sidering to provide a pantry car to Shramijivi
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Express for the convenience of passengers; (b) No, Sir.
(b) if 50, the details thereof; and (c) Does not arise.
(c) it not, the reasons therefor? (d) Constraint of resources.

THE MINISTER OF STATE IN THE Peddapalii - Patancheru Raliway Line
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). Necessary instruc- 2118. SHRI DHARMABHIKSHAM: Will
tions to introduce Pantry Car service by the Minister of RAILWAYS be pleased to
Shramijivi Express have already beenissued state:

to the concerned Railway. (a) whether laying of Peddapalli-
{ Karimnagar-Patancheru Railway line is under
" (c) Does not arise. consideration; and
Rest house/Guest House Faclliities at (b) it so, the time by which it is likely to
Stations be taken up?
2117. SHRI BAPU HARI CHAURE; THE MINISTER OF STATE IN THE

SHRIARJUNCHARANSETH!I:  MINISTRY OF RAILWAYS (SHRI MAL-
. LIKARJUN: (a) and (b). However construc-
Will the Minister of RAILWAYS be  tion of a line from Peddapalli-Karimnagar is
pleased to state: being referred to Planning Commission.
Further action would depend on approval by
(a) the names of the railway stations Planning Commission and availability of
where resthouse/guest house facilities have resources in the coming years.
been provided by the Railway Authorities in
addition to retiring rooms for tourists visiting [ Transiation)
historical places;
implementation of Family Planning

(b) whether there is any proposat to Programmes in Madhya Pradesh
provide such facility for tourists in Maharash-
tra and Orissa; 2119. SHRI SURAJBHANU SOLANKE:
Will the Minister of HEALTH AND FAMILY
(c) if 50, the details thereof; and WELFARE be pleased to state:
(d) if not, the reasons there for? (a) the extent of grant sanctioned to

Madhya Pradesh Government forimplemen-

THE MINISTER OF STATE IN THE tation of family planning programmes in the
MINISTRY OF RAILWAYS (SHRI MAL- savanth Plan period, and
LIKARJUN): (a) Yatn Niwases have been
provided one each at Howrah and New Delhi. (b) the targets achieved In this regard
One Yatri Niwas each has been sanctioned  during the said plan period?
at Gorakhpur and Ujjain. The Yatri Niwases
are essentially an extension of the retiring THE MINISTER OF STATE IN THE
roomfacilities providedtothetravellingpublic. ~ MINISTRY OF HEALTHAND FAMILY WEL-
South Eastern Railway is alsomanagingtwo  FARE (SHRIMAT! D.K. THARADEVI
Hotels one at Puri and other at Ranchi. SIDDHARTHA): (a) The tunds released to
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the Government of Madhya Pradesh for 1987-88 2832.00
Family Welfare Programme during the 7th
Plan period are as under :- 1988-89 3061.22
(Rs. .1 lakhs) .
1989-90 3818.67
1985-85 3202.54

1986-87 3584.80 (b) A statement is enclosed.
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Stoppage of Rsjdhanl Express at
Alishabad

2120 SHRI SHASHI PRAKASH Will
the Minister of RAILWAYS be pleased to
state

(a) whether there 1s any proposal to
discontinue the stoppage of Howrah bound
Rajdhani Express at Allahabad, and

(b) if so, the details and the reasons
therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN) (a) and (b) Stoppage of 2301/
2302 Rajdhani Express from Allahabad is
being withdrawn w e f 21/22-3-1992 due to
poor patronisation

Elephant Populstion
2121 SHRI GOPI NATH GAJAPA
THI Wil the Minister of ENVIRONMENT
AND FORESTS be pleased to state

(a) whether the elephant population is
decreasing in the country,

(b) if so, the reasons therefor

(c) the number of elephants living n
different parts of the country,

(d the action being taken to protect the
elephants, and

(e) the detads of projects formulated
for the conservation of elephant population?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH) (a) No, Sir

(b) Does not anse
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(c) The estimated popuiation of ele-
phants in the country, region-wise s given in
the enclosed statement

{d) The action taken to protect the
elephants include

() Elephant s included in Schedule |
of the Wild Life (Protection) Act and
the hunting as well as the trade In
elephant and products dernved from
tincluding vory aretotally banned

(v) Indian elephant 1s included in Ap-
pend 1x | of the “Convention on
international Trade in Endangered
Species of Wild Fauna and Flora®,
of which India 1s a Member, Inter-
national trade in Indian vory and
articles made thereform is totally
banned under the provisions of the
Convention

(m) An amendment has been made in
the Wild Lie (Protection) Act to
provide that trade 1n imported wvory
ts also banned from the date of
expiry of 6 months of the com
mencing of Wild Life{Protection)
Amendment Act, 1991, which has
been promulgated with effect from
2nd October 1991

{v) The export of wvory and articles
made therefrom s totally banned
under the Export Policy

(v) Assistance 1s provided to State
Governments to strengthen the
antipoaching infrastructure

From this year a Centrally Sponsorred
Scheme entitied ‘Project Elephant™ has been
launched and Rs 83 lakhs has already been
released as assistance to State Govern
ments for protection and conservation of
elephant and its habtat
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(e) The activities propesed under the
'Project Elephant’ include:

Protection of all the viable popula-
tions and their habitats.

Providing corridors linking different
pans of the composite elephant
range.

Improving the quality of life of the
people living in the fringe areas
through appropriate eco-develop-
ment programmes, So that their
dependence of forests is minimised.

Eradication of weeds lke Mikenia
and Lantana and augmenting the
number of fodder trees through
appropnriate plantation pro-
grammes.

Mitigating the problems being

caused by the isolated populations
of elephant to the local people.

(vi) Compensating people for loss of
lite and property caused by the
elephants.

(vii)  Strengthening of anti-poaching in-
frastructure.

{vii) Improved veterinary care and
immunisation of domestic live-stock
against commuicable diseases.

(ix) Restoring the feeling of compas-
sion towards elephants through
Education Campaign and Exten-
sion Programmes.

{x) Scientific research on various as-

pects of management of elsphants
and their habitats.

STATEMENT

The estimated population of elephants in India, region-wise is as under:

Name of the Region Estimated elephants Population
1. North-Eastern Region (West Bengal, 8525 1o 11930
Assam, Nagaland Meghalaya,
Tripura).
2. Origsa and Bihar 2000 to 2300
3. Uttar Pradesh 550 to 700
4. Southern Region 6000 to 7150
(Karnataka KeralaTamil Nadu and
Andhra Pradash) 17,075 - 22,080
[ Transiation} (a) whether the attention of the Govern-
ment has been drawn towards the news-
Purchasing of Books item captioned "Kitabon Ki kharead mein

2122. SHRIBARE LAL JATAV: Willthe
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased 1o state:

niyam tak par” appearing in the daily ‘Dainik -
Jagran' dated February 13, 1992,

(b) i so, whether any enquiry has been
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conducted in this regard;
{c) if so, the outcome thereof; and

(d) the action taken against the erring
officiais?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Yes, Sir.

(b) to (d). According to the Municipal
Corporation of Delhi the matter has since
been looked into by them and they find that
the books are being purchased after adopt-
ing proper procedure of purchase.

Medicsre Facilities to poor by Private
Hospitals

2123. SHR! SRIBALLAV PANI-
GRAHI:
SHRI PIUS TIRKEY:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether Government have started
any plant to provide free medicare facilities
to poor at reasonable cost in Delhi from
private institutions in lieu of alictment of land
at concessional rates and duty relief given to
such institutions to import medical equip-
ment;
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(b) if so, the details therecf and the
names of such institutions;

(c) whether Government propose to
extend this facility to other cities also; and

(d) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) and (b). To ensure that
free medicare facilities are provided to the
poor patients by such private institutions as
have been given land on concessional rate
or as have availed of custom duty exemption
on import of medical equipments a scheme
has been devised to link them with nearby
Government hospitals so that the latter can
refer poor patients to such institutions. A
referral quota amounting to 20% of the case
load projected by such private institutions
have been determined and each institution
attached 1o a specific Government hospital
to enable them to refer poor patients for
specialised investigation. A statementshow-
ing linkage between Government hospitals
and private institutions in Delhi is attached.

{c) and (d). The scheme is being first
tried out in Delhi and it will be extended to
other States/Union Territories in the light o’
experience gained in its implementation
Delhi.
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Eradication of liiteracy in Tribal Arsas

2124. SHRI LALIT ORAON: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) the names of the programmes for-
muiated by the Union Government for eradi-
cation of illteracy in tribal dominated areas;

(b) the amount allocated to different
States therefor during the that three years;
year-wise and State-wise;

(c) the names of agenciesivoluntary
organisations through which amount has
been spent in tribal dominated Vanachal
Area (Chhotanagpur-Santhal Pargana) of
Bihar during the above years and the details
of the expenditure incurred; and

(d) the amount propose to be provided
to the Government of Bihar for this purpose
during 1992-937?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Universalisation of elementary
education including the programme of non-
formal education for school drop-outs and
the National Literacy Mission which aims at
imparting functional iiteracy tc 80.00 million
adult illiterates in the 15-35 age group by
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1945 form an integral par of a larger pro-
gramme for eradication of ifliteracy in the
country. The emphasis under all these pro-
grammes is on coverage of women and
iliterates belonging to SC/ST.

(b) Statements | and Il showing amount
of grants released by the Central Govern-
ment to the State Govt./UT Administrations
and various agencies engaged in the promo-
tion of adult education and elementary edu-
cation inthe States/UTs during the last three
years are enclosed. In addition, the State
Government/UT Administrations aiso in-
curred expenditure on these programmes in
the state sector. Statements Ili and IV indi-
cating the expenditure incurred on adult and
elementary education in the State sector
during the last three years are enclosed.

(c) A statement V showing the names of
voluntary agencies and the amount of grant
released to them during the last three years
for implementing projects of adult education
in Vanachal area 1s enclosed.

(d) No specific aliocations are made to
States/UTs in the Central Sector. Grants are
released on the basis of the requirement of
each State/UT. Accordingly, during 1992-
93, funds will be released on the basis of the
proposals recetved from the Government of
Bihar.

STATEMENT-

(Rs. in lakhs}

SI No Name of the State;UT

Amount of Central Assistance

—

1988-89 1989-90 1990-91
‘ 1. Andhra Pradesh 406.59 570.28 2275.55
2. Arunachal Pradesh 36.45 42.38 15.18
3. Assam 238.38 256.10 181.82
4.  Bihar 454.22 677.36 760.93
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{Rs. in lakhs)
SIL. No Name of the State/UT Amount of Central Assistance

1968-89 1989-90 1990-97
5. Goa 1126 65.47 547
6. Gujarat 460.17 512.21 828.28
7. Haryana 166.3 205.89 105.7
8. Himachal Pradesh 45.09 81.93 54.02
9. Jammu & Kashmir 111.49 8.15 13.48
10. Kamataka 488.86 393.17 1298.85
11.  Kerala 21033 421.91 353.11
12  Madhya Pradesh 563.61 . 726.81 1278.20
13. Maharashtra 667.4 665.40 906.20
14, Manipur 84.92 81.50 22.13
15.  Meghalaya 39.06 67.81 32.91
16.  Mizoram 134 16.61 13.67
17. Nagaland 14.92 42.00 37.29
18. Orissa 216.60 493.27 609.91
19. Punjab 146.22 175.01 104.45
20. Rajasthan 595.48 595.36 507.58
21.  Sikkim 438 38.84 7.89
22.  Tamil Nadu 464.85 648.15 452.81
23. Tripura 30.79 47.58 15.32
24. Unar Pradesh 1123.60 852.15 1228.81

25. Waest Bangal 469.78 268.06 1586.58
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(Rs. in lakhs)
S No  Name of the State/UT Amount of Central Assistance
1988-89 1989-90 1990-91
Union Territories
26 A& Nislands 11.96 16.00 19.38
27  Chandigarh 594 6.51 14.31
28  Dadra & Nagar Havelt 3.54 4.30 5.51
29 Daman & D 0.79 0.73 0.66
30 Deln 9219 214.85 299 29
3t. Lakshadweep 483 195 0.32
32  Pondicherry 18 50 50 37 40.13
STATEMENT
(Rs i lakhs)
SINo NameoftheStatesUT 196889 198980 199091
© AndvaPradesh 2004 23408 200228
2. Arunachal Pradesh 74 81 46.76 82.16
3. Assam 468 13 1154.21 207.68
4, Bihar 2637.71 1552 07 2405.51
5. Goa 23.62 65 62 447.47
6. Gujarat 248 02 829.07 579.82
7 Haryana 320 92 148 62 86.50
8. Himachal Pradesh 417.91 465.77 303.36
9. Jammu & Kashmir 567.87 14.0 08

10. Karnataka 911.44 541.16 72450
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(Rs. in lakhs)

Sl. No. Name of the States/UT 1988-89 1989-90 1990-91
11.  Kerala 327.23 1081.52 2477.04
12. Madhya Pradesh 3094.23 280.00 221.28
13. Maharashtra 483.96 841.74 720.15
14.  Manipur 142.75 3.98 75.13
15. Meghalaya - - 100.49
16.  Mizoram 27.95 10.94 42.43
17. Nagaland 56.67 2.98 5.85
18.  Orissa 1832.92 1322.88 221094
19. Punjab 470.25 60.85 286.69
20. Rajasthan 1666.26 2319.38 4165.74
21.  Sikkim 44.56 - 15.36
22. Tamil Nadu 1230.13 2026.98 547.51
23. Tripura - 76.12 7.70
24. Utar Pradesh 2849.49 3556.76 233185
25. West Bengal 522.47 82.49 385.82

Union Territories:

26. A& Nlslands - 8.27 -
27. Chandgarh 2.83 2.89 5.6
2&. Dadra & Nagar Havel - - 4.14
29. Daman & Diu 1.18 - 53.59
30. Delhi 47.22 134.82 106.09
31. tLakshadweep - - 10.72
32. Pondicherry 27.23 20.32 -
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STATEMENT i
(Rs. in lakhs)
y 8i. No. Name of the State/UT 1988-89 1989-90 1990-91

1. Andhra Pradesh 276.00 304.00 319.00
2. Arunachal Pradesh 65.00 75.00 86.53
3. Assam 143.00 237.00 156.00
4. Bihar 658.00 875.00 1172.00
5. Goa 22.00 20.00 38.47
6 Gujarat 196.00 200.00 2272
7. Haryana 7.00 59.00 -

8. Himachal Pradesh 21.00 50.00 43.55
9. Jammu & Kashmir 46.00 44.00 50.00
10  Karnataka 207.0 240.00 231.14
11.  Kerala - - -

12. Madhya Pradesh 215.0 344.00 187.24
13. Maharashtra 378.00 560.00 33.00
14.  Manipur 55.00 50.000 45.80
15. Nagaland 10.00 11.00 1.82
16. Orissa 95.00 100.00 1.09
17.  Punjab 12.00 23.00 50.00
18. Rajasthan 107.00 120.00 89.38
18.  Sikkim 3.00 10.00 9.72
20. Meghalaya 28.00 35.00 67.00
21.  Mizoram 7.00 15.00 68.0
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(Rs. in lakhs)
Si. No. Name of the State/UT 1988-89 1989-90 1990-91
22. Tamil Nadu 222.00 422.00 4291
23. Tripura 20.00 56.0 43.76
24.  Uttar Pradesh 366.00 765.00 303.00
25. West Bengal 138.00 363.00 425.00
Union Ternitories:
26 A& Nislands 6 00 6.00 4.03
27. Chandigarh 16 00 9.00 1.25
28. Dadra and Nagar Havel 1.00 200 1.25
29. Daman & Dw 2.00 200 1.80
30 Delh 300 40 00 1409
31 Lakshadweep 1.00 300 0.24
32. Pondicherry 5.00 6.00 1.25
o STATEMENT-IV -

(Rs i Lakhs)

Sl. No. Name of the State/UT Expenditure

1988-89 1989-90 1990-91
}.  AndhaPradesh 2812 6148 2606
2. Arunachal Pradesh 10985 1300 1045
3. Assam . 3081 3564 4303
4 Bihar 4133 9711 5584
5. Goa 142 210 182
6. Gujarat 2085 2630 1341

7. Haryana 1546 1381 1037
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(Rs in Lakhs)

8/ No Name of the State/UT Expenditure

1968 89 1989 90 1990-91
8 Himachal Pradesh 797 1107 1285
9 Jammu & Kashmir 795 3000 2300
10  Karnataka 881 1303 2341
11 Kerala 82 139 180
12 Madhya Pradesh 5733 6833 7038
13  Maharashtra 1975 2871 611
14  Manipur 400 457 467
15  Meghalaya 595 786 764
16 Mizoram 230 322 317
17 Nagaland 276 286 335
18  Onssa 3170 3021 2357
19 Punjab 499 680 240
20 Rajasthan 3443 5245 2329
21 Sikkim 568 568 568
22  Tamil Nadu 3650 3199 3480
23  Tnpura 1478 1230 1800
24  Uttar Pradesh 4579 10692 10546
25  West Bengal 1187 1200 1849

Union Terntones

26 A& Nislands 426 459 284
27  Chandigarh 153 177 1110
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(Rs. in Lakhs)
SI. No. Name of the State/UT Expenditure
1988-89 1989-90 1990-91
28. D& NHaveli 60 57 64
29. Daman & Diu 55 40 43
30. Delhi 3854 3013 3059
31. Lakshadweep 34 45 23
32. Pondicherry 218 210 220
STATEMENT -V

List of Voluntary Agencies in Bihar Working in the Field of Adult Education

S. No. Name of Voluntary District Name Amount Released
Agency
1988-89
1. Altemnative for india Singhbhum 960000
Development
-
1989-90
2. Pragatisheel Yuva Giridih 153000
Kendra
3. Nav Bharat Jagriti Hazaribagh 180000
Kendra
4 Jayaprakash Youth Palamau 320000
Research Centre
1990-91
5. Vikas Bharati Gumila 90000
6. St. ignatius Uchcha Gumla 90000
Vidyalaya

7. Bharatiya Kala Mandir Palamau 180000
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S. No. Name of Voluntary District Name Amount Released
Agency

8. Jayaprakash Youth Palamau 440800
Research Centre

9. Jan Vikas Kaendra Ranchi 66000

10. Xavier Institute of Ranchi 269250
Social Service

1. Alternative for India Singhbhum 1215000
Development

12. Xaviers Chaibasa Singhbhum 320000

13. Nav Bharat Jagriti Hazaribagh 194400
Kerala

199192 (upto 5-3-92)
14. Nav Bharat Hazaribagh 542000

Jagriti Kendra

Parking Facliities on New Dethi Station

2125. SHRINANDI YELLAIAH: Willthe
Minister of RAILWAYS be pleased to state:

{a) whether parking space available at
New Delhi Station is inadequate compare to
the need of the public;

{b) whether any study has been con-
ducted inthis regard and if so when and what
is the estimated requirament of space;

(c) whether the required space is like to
be made available; and

(d) other steps proposed to be taken to
meet the difficulties of the vehicle owners in
this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-

LIKARJUN): (a) to (c). Based to a survey
conducted last year the parking space is
considered adequate except for parking of
cars on the Paharganj side of New Delhi
station Since no additional space is avail-
able on Paharganj side neither any assess-
ment regarding requirement of space was
made nor it is feasible to provide the same for
the car parking.

(d) There is a proposal to introduce a
graded system ol rates which wiil increase
with parking time.

Axie and Wheel Faclory in Vidarbha
Reglon

2126. SHRI RAMCHANDRA GHAN-
GARE.: Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Government have any
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proposal to start new ‘Axle and Whee! fac-
tory;

(b} whether representations from
Vidarbha Industries Association Nagpurhave
been received to select some suitable site
trom Vidarbha; and

(c) i so, whether the Government pro-
pose to open this factory in Vidarbha?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUNY): (a) No, Sir.

(b) Yes, Sir.
(c) Does not arise.
Sheds at Kalalkunda Station

2127. SHRISATYAGOPAL MISRA: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether there is no shed on the
Kalaikunda railway station (South Eastern
Railway) where unloading of cement takes
place;

(b) if so, the reasons therefor; and

(c) the steps taken or propose to be
taken to provide shed on the said station?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) As the Goods siding at Kalaikundais
used for handling Block Rakes from which
unloading is directly done intothe consignee's
transport, provision of covered shed is not
considered necessary.

(c) Does not arise.
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Canceliation of Fast Moving Train from
Rangla to Murkong

2128. SHRIBOLIN KULL:
SHRI PROBIN DEKA:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether the only fast moving train
from Rangia to Murkong Selek (Assam) has
been cancelled;

(b) it so, the reasons therefor;

(c) the time by which the train is likely to
be restored; and

(d) if not, the reasons therefor?

THE MINSTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN):(a)to(d) 5713/5714 Guwahati-
Rangia-Murkongselek Arunachal Express
has been cancelled due to ditficult law and
order sttuation in Assam and will be restored
on getting security clearance from the State
Government of Assam.

[Translation)
Students Sent Abroad for Study

2129. SHRI GULAM MOHAMMAD
KHAN: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state:

(a) the criteria laid down by the Govern-
ment for sending students abroad for study;

{b) whether the selection of students for
the purpose is done by the Governmentor by
the private institution; and

(c the number of students sent abroad
for studies during the last three years, coun-
try-wise?
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THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR! ARJUN
SINGH):(a) to (c). The Ministry of Human
Resource Development, Deptt. of Educa-
tion, deals with scholarships offered by for-
eign governments under Cultural Exchange
Programmes and other bilateral/multilateral
Government-to-Government programmes.
The Ministry undertakes the selection in
cooperation with the .~ost Government in
these cases. Besides, some foreign coun-
tries of Universities of foundations etc., also
offer scholarship to Iindian nationals on their
own and the students themselves apply di-
rectly to them.

The criter:a followed by the Ministry for
sending students abroad for studigs are that
the students fulfil the eligibility requirements
like age, educational qualdication, experi-
ence eic , which are laid down by the donor
foreign Governments/agencies. The follow-
ing general norms for selection of candi-
dates for study abroad are adopted.—

1. By and large offers are accepted for
Doctoral, Post-Doctoral and special-
1sed studies in order to optimise the
benefit to the country. The Ministry
of Human Resource Development
requires Master's Degree with 60%
marks.

2. Students with prolonged stay abroad
who have not stayed in India for
three years after their retum are
generally not considered.

3. Selections in respect of the pro-
grammes administered by the Min-
istry of Human Resource Develop-
ment are made by the Ministry itself
through duly constituted Selection
Committees under the Chairman-
shipof aseniorofticer of this Ministry
and consisting of academic experts
and representatives of the donor
Government/agency. The Medical
Council of india have intimated that
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they used to send students to the
erstwhile USSR on scholarshipbasis
after holding a competitive entrance
examination/interview was per
Memorandum of Understanding
reached between the Medical Coun-
cit of India and USSR Ministry of
Higher and Secondary Specialised
Education.

University Grants Commission have
intimatedthat they also send students abroad
for pursuing studies in three languages i.e.
French German and Hunganan under the
terms of the Cuitural Exchange Programmes
with these countries. Selection of such stu-
dents is made by the University Grants
Commission with the help of Expect Com-
mittees comprising experts in the languages
concerned.

Country-wise details of students sent
abroad under such programmes admini-
stered by the Deptt. of Education, Medical
Council of india and University Grants
Commission during the last three years are
given in the attached Statement.

The Ministry of Welfare Administers
National Overseas Scholarships for Sched-
uled Castes, Scheduled Tribes Denotified
Nomadic, Semi-Nomadic Tribes, Neo-
Budhist etc. students. The eligibility require-
ments include minimum graduation marks of
60% in some cases and 50% in others, and
an age limit of 35 years relaxable by three
years. Selaction is done by the Ministry of
Weltarethrough a Selection Committee. That
Ministty intimate that about 15 students have
been sent abroad to pursue studies in the
United Kingdom and United States of Amer-
ica during the last three years. They also
intimate that Under another scheme, viz.,
Equity and Merit Scholarship Scheme of-
fered by the Gowvt. of Austrafia, six candi-
dates belonging to Scheduled Castes and
Scheduled Tribes have so far been sent to
Australia
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STATEMENT
No. of students yearwise i

SL No. Name of the Country 1989 1990 1991
1 2 3 4 5
1. Austria 1 2 -
2 Greece 2 - -
3. Portugal - - 2
4. haly 1 7 8
S. Norway 7 2 5
6 Spain 4 - -
7. USA. 27 1 3
8 Uv.K 67 65 7
9. Canada 8 14 21
10. F.RG. 12 13 15
11. Hungary 2 3 1
12 Czechosiovakia 1 1 1
13. Yugoslavia - 1 2
14 Bulgaria 2 1 1
15. Mongolia 1 - -
16. Poland - 1 1
17. ¥reland - - 2
18. USSR 72 30 -
19. Japan 9 1 1
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No. of students yearwise

Sl No. Narme of the Country 1989 1990 1991

H 2 3 4 ]

21. Indonesia 1 1 1

22! Turkey - - 2

23. Newzeland 1 - -

24. France 14 4 .13
{English) (a) whether the railway modemisation

Forest Research institute in Assam

2130. SHRI UDDHAB BARMAN: Will
the Mimister of ENVIRONMENT AND FOR-
ESTS be pleased to state:

{a) whether there was a proposal to set
up a Forests Research Institute 1n Assam;

(b) whether the institute has been set
up; and

(c) it not, the reasons for the delay?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) Yes, Sir.

(b) Yes, Sur.
(c) Does not arise.
Funds for Modernisation of Raliways

2131. SHRI M.V. CHAN-
DRASEKHARA MUR-
THY:

SHRI V. SREENIVASA

PRASAD;

Will the Minister of RAILWAYS be
pleased 1o state:

plans have been badly affected since the
past few years due to financial crunch;

{b) it s0, whether the Government has
since contempiated any measures 1o pro-
vide financial assistance to raiiways o meet
the needs of its modemisation plans;

{c) if 0, the details thereof; and

(d) the aliocations proposed for the
Rallways during the Eighth Plan Period?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Modemisation plans were
limitad by the availability of resources, but
not badly affected.

(b) and (c). Plan allocation for the Rail-
ways depends on overall resources that can
t:a mobilised, and the interso priority of dif-
ferent sectors.

(d) Eight Plan has not been finalised.

Anniversary Celebration of
Hyderabad city

2132. SHRI M.V.V.S. MURTHY: Wil
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:
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(a) whether the Govemment have allo-
cated any funds to Andhra Pradesh for cele-
bration of the Four Hundredth Centenary of
the Hyderabad city;

(d) if 80, the details thereof, and
(c) it not, the reasons thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR! ARJUN
SINGH): (a) Yes, Sir.

(b) An amount of Rs. .68 lakhs was
sanctioned to “Sanskar® and an amount of
Rs. 1 lakh to the Jashn-e-Golconda Soclety
In connection with the 400 years of Hydera-
bad City.

(c) Does not anse.
[ Transiation]
Dual Licencing Policy of Foodgrains

2133 KUMARI UMA BHARTI: Will the
Minister of Food be pleased to state:

(a) whether the Government propose to
bring in improvement in the implementation
ot dual licencing policy of foodgrains; and

(b) # so, he details alongwith data
thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TAUN GOGOM):
{a) No, Sk

(b) Does not arise.

[English)
Nationat Commission for Women
2134. SHRI RAMESHWAR PATI-
DAR:

SHRIMATI
MUKHERJI:

GEETA
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SHRI SUDHIR GIR!:

Willthe Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the steps taken for setting up of the
National Commission o women,

(b) the reasons for the delay; and

{c) the time by which the Commiission 1s
likely to be set up?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT) (KUMAR!I MAMATA
BANERJEE): (a)to (c) the Governmenthas
already sel up the National Commission for
Women on 31.1.92

Sugar Mills in Bihar and Uttar Pradesh

2136. SHRI! LAL BABU RAI-
DR. PR GANGWAR:

Wiltthe Minister of FOOD be be pleased
o state’

(a) the number of sugar mills earning
profitVincurming losses in U.P. and Bihar;

(b) whether most of the sugar mills of
U.P. and Bihar are running in loss;

(c) ¥ so, the reasons therefor; and

(d) the steps taken to improve the work-
ing of sugar mills in the country particularly
in U.P. and Bihar to make them profitable?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) to (c). The Government does
not maintain profit and loss account in re-
spect of sugar mills. besides cane avallabil-
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ity, the profitability of otherwise of sugar mills
depends up avariety of factors such as size,
age and condition of plant and machine,
technical and managerial competence. etc.

(d) Government grants loans at conces-
sional rates of interest from the Sugar Devel-
opment Fund for modemisation expansion
ot sugar factories and also for cane develop-
ment schemes.

All India Kite Flying Tournament

2137. SHRI PRATAP RAO B.
BHONSLE: Will the Ministe, of HUMAN
RESOURCE DEVELOPMENT be pleased
to state:

(a) whether the All India Kite Flying
Tournament has been organised in U.P.
dunng February, 1992;

(b) whither there is ant proposal to or-
ganise similar tournaments in other States
alsc; and

{c) # so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT) (KUMARI MAMATA
BANERJEE): (a) No such proposal hasbeen
received in this Department.

(b) No, Sir.
(c) Does not arise.
Sinjl as National Monuments
2138. SHRI K. RAMAMURTHEE TIN-
DIVANAM: Will the Minister of HUMAN

RESOURCE DEVELOPMENT be pleased
to state:

Written Answers 146

{a) whether the Government propose to
include Sinji in South Arcot district of Tamil
Nadu in the list of National Monuments; and

(b) i so, the steps propose 1o be taken
to development?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) and (b). The Archaeological
survey of India is not aware of any place
called Sinji in district South Arcot of Tamil
Nadu. However , at Ginjee in South Arcot
District the Fort and monuments within are
already under Central protection. These are
being looked after and maintained by Ar-
chasological Survey of India.

Trade in Partridges

2139. PROF. K.V. THOMAS: Will the
Ministerof ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether the trade in partridges is
banned;

{b) whether Government are aware of
the battig show of partridges and the trade of
dead and live partridges in Delhi; and

(c) it so, the action taken or proposed 1o
be taken in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVRONMENT AND FOR-
ESTS (SHRI KAMAL NATH). (a) and (b).
Yes Sir,

(c) Action taken to safeguard against
illegal trade in live and dead partridges in-
clude:

i. Hunting of all the wild birds and ani-
mals has ben banned under the
Wild Lite (Protection) Amendment
Act, 1991,
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. Wildiife authorities of Delhi have
apprehended some cases of illegal
sale of partridges from time to time
to time. Such raids are conducted
by the Wildlife Authorities of Dethi
whenver information of any such
activity reaches them.

lii. As regards battle shows of par-
tridges, action against persons
organising such shows lies under
the Prevention of Cruelty to Ani-
mals act, under which action is to
be taken by the Delhi SPCA and
the Police Authorities. They have
been advised to be more vigitant in
this regard.

Rallway Over-Bridge at Karimganj

2140. SHRI DWARKA NATH DAS: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the public are facing incon-
venience due to lack of over-bridge across
the level crossing at Karimganj Juncton on
the North Frontier Railway;

(b) whether the Government have any
proposal to construct an over-bridge there;

(c) i so, the details thereof; and

(d) if not, the reasons theretor?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHR! MAL-
LLIKARJUN): (a) There is a demand for con-
structionof a roadover-bridge near Karimgan
station.

{b)to (d). Border Road Task Force have
approached the Railways for construction of
two road-overbridges on the national High-
‘way by-pass to be provided by them near
Karimganj Execution of the overbridges will
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be undertaken by the Railways on ‘Deposit
Terms' after the proposal is finalised by the
Boarder Road Task Force authorities jointly
with the Railways.

[ Transiation)
Rensming of Naugarh Station

2141. SHRI RAM PAL SINGH: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is any proposal to re-
name the Naugarh Railway Station on North-
Eastern Railway as Siddartha Nagar; and

(b) if so, by when?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHR! MAL-
LIKARJUN). (a) No, S,

(b) Does not arise.

Conversion of Hanumangarh-Suratgarh
MG Line

2142. SHRI MANPHOOL SINGH: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether there 1s any proposal to
convert Hanumangarh-Suratgarh canal loop
{metre-gauge) line into broad-gauge in order
to boost the industry and economy of that
area; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir.

(b) This line has been included in the
lines identified for conversion underthe Action
Plan to achieve unigauge system in the
county.
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Kandia-Bhatinda Line

2143. SHRIDELEEPBHAISANGHANI:
Wilithe Ministerof RAILWAYS be pleasedto
state:

(a) whether there is any proposal to
construct railway line from Kandla to to
Bhatinda;

(b) if so, the details thereof; and

(c) the stage at which the matter stands
at present?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MALLKARJUN): (a) Yes, Sir.

(b) and (c). The work is in progress on
gauge conversion between Lalgarh and
Merta Road portion of this project. Work on
remaining section wouid be taken up in due
course.

[English}
Over-Bridges at leve! Crossings

2144, SHRIRAM BADAN:
SHRI  CHINMAYANAND
SWAMI:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is any long term pro-
gramme for the construction of over-bridges
at railway crossings, particularly to check
recurring of accidents in various cities of
Uttar Pradesh;

(b) if so, the details thereof;
(c) the number of railway bridges con-

structed during the last three years at the
very busy railway crossing;

(d) the number of railway crossings
where the construction of over-bridges, has
been approved and the estimated expendi-
ture to be incurred thereon; and

(e) the time by which they are likely to be
completed?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MALLKARJUN): {a) and (b). Railway plan
the construction of road over/under bridges
in replacement ot level crossings for which
proposals are sponsored by the concerned
State Governments, agreeing to sharing of
cost for such works as per rules.

{c) 5 r.os. in Uttar Pradesh.

(d) 18 nos. in Uttar Pradesh at an esti-
mated cost of Rs. 69 crores.

() Completion time for these bridges
will depend on the assignment of priority and
allocation of funds for the works on bridge
approaches by the Uttar Pradesh State
Government .

Economic Viabliity of Stations in
Vijayawada Division

2145. PROF. UMMAREDDY VE-

NKATESWARLU: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the South-Central Railway

.has conduced any survey on the economic

viability of th.e Railway Stations in Vijaya-
wada division; and

(b) if so, the details thereof and the
namaes of the stations found uneconomicalin
this division; and

(c) the steps being taken to make these
stations viable?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Yes, Sir. Only for hal sta-
tions.

(b) A Statement is attached.

(c) Despite steps taken elimination of
stoppage of poorly patronised trains at unre-
munerative halt stations, it is not possibie to
make all the halts viable.

STATEMENT

On areview as made last year by South
Central Railway, out of 57 halt stations, 52
halts were found unremunerative, Names of
these unremunerative halts are as under -

1. Timmapuram
2. Mallavaram
3. Chandrampalem
4 Gudapart:
5 Pedda Brahmadevam
6 Balabhadrapuram
7 Kesavaram
8. Brahmanagudem
9. Marampalh

10.  Prattipadu

1. Badampud

12 Stampet

13.  Viravalli

14, Purushottapatnam

18. Kolanukonda
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16.

17.

18.

19.

20.

21.

22

23.

24,

25.

26

27

28.

29

30

31.

32.

3

36.

37.

39,

Written Answers
Morampudi

Valveru
iprupallem
Kottapandilapall
Chakicheria
Nellore South
Tenneru
Guntakoduru
Pasalapudi

Kohasklavapud

Vadarlapadu
Alapadu
Cherukuvada
Laksm:narayana Puram
Velpuru

Satyavada
Vadlamannadu
Pennada Agraharam
Sivadevunichikkala
Chintaparru
Gorintada
Penumarru
Nagarjuna Nagaram

Velpur Road
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153
40, Vemuluripadu
41. Mandapadu
42. Lingamguntia
43.  Gudipudi
44. Dhulipalla
45.  Reddigudem
46. Anupalem
47. Kamapati
48.  Tummalacheruvu
49, Ambapuram
su. Paluvayi
51. Kondrapole
62.  Damarcheria
[Translation)

National Health Programmes

2146. SHRI! ARVIND NETAM:
SHRI HARISINH CHAVDA:
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ILY WELFARE be pleased to state:

(a) the National Health Programmes
launched by the Government throughout the
country;

{b) the details of such programmes in-
troduced with full Gentral assistance and
programmes where States are also to share
propottionately; and

(c) whether the Government receive a
periodical progress reports on the pro-
grammes for monitoring the utility of the
programmes?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.R. THARADEVI
SIDDHARTHA): (a) and (b). India is commt-
ted to the Goad! ot “Health for All" by the
Year 2000 A.D. Health falls in the State list
under the constitution. However, in order to
combat major diseases and reduce mortality
nd morbidity several Health Programmes
have been undertaken atthe Nationa! Level.
These are planned and carried out with
central support. Most of them are “centrally
Sponsored”, Some being 100 percent, oth-
ers with 50 pergent assistance. Statement
indicating the pattern of assistance of

SHRI GANGADHARA  National Health Programmaes alongwith allo-
SANIPALLI: cation for 1990-91 is enclosed.
Wil the Minster of HEALTH AND FAM- (c) Yes, Sur.
STATEMENT
(Rs. in lakhs)
Name of the Programme Pattem of Allocation for
Funding 1990-91
f 2 3

1. Malaria Eradication Programme 50% 8200.00

(This also included Control of Kala
-Azar and Japanese Encephalitis)
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(Rs. in lakhs)
Name of the Programme Pattern of Allocation for
Funding 1990-91
1 2 3

2.  Filaria Control Programme 50% 250.00

3. Leprosy Eradication Programme 100% 2400.00

4.  Tuberclosis Control Programme 50% 1500.00

5. Programme for Control of Blindness 100% 600.00

8. Goitre Control Programme Purely ) 450.00
Central

7. Sexually Transmitted Diseases Purely 30 00
Central Programme Central

8. AIDS Control Programme Purely 350.00
. Central

9. Mental Health Programme Purely 25 00
Central

10. Diabetes Control Programme Purely 10.00
Central

11. Cancer Control Programme Purely 2000.00
Central

12 Guinea worm Eradication 50% 60.00

Programme
13. Diarrhoeal Diseases Control 100% 900.00
Programme {Under Family
Welfare Programme)
14. Maternal and Child Health -do- 6830.00

Programme (including Immunisation,
prorhylaxis against anaemia , prophy-
laxis against vit. A deficiency etc.)
under Family Welfare Programme)
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[English)

Machinery Gifted to P..G. institute of
Basic Medical Sclences Taramani
2147. DR. R. SRIDHARAN: Wil the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether the British Overseas Devel-
opment Authority has given gifts of machin-
ery to the P.G. Institute of Basic Medical
sciences at Taramani in Tamil Nadu during
1991; and

(b) if so the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMAT! D.K. THARADEVI
SIDDHARTHA): (a) and (b) According to the
information received from the British High
Commission (British Council Division). The
Overseas Development Authority (UK) had
gwen to the P.G. Institute of Basic Medical
Sciences Taramani, Tamit Nadu the under-
mentioned equipment during 1991 underthe
Phase Il of the Viral Hepatitis project-

(a) Deep Freezer (-70. C)

(b) UV visible recording spectrophome-
ter

(c) Uitra Centnfuge.
{Translation)
Village Level Plantation programmes
2148. SHRI BALRAJ PASSH:
SHRIPROBHU DAYAL KATH-
ERIA:

SHRI RAMKRISHNA
KUSMARIA:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:
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(a) whether the Governmant propose to
introduce aprogiamme for piantation of trees
at village level with a view to encourage
villagers; and

(b) if so the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH): (a) and (b).
Involvement of villagers in tree planting on
village commoniands and on their own lands
in being promoted through the Social For-
estry Programme under implementation all
over the country. The programme activities
include establishement of Village Woodlots
People's Nurseries Tree Growers' Coopera-
tives fuelwood and fodderprojectstree plant-
ing along canals, railway lines and roads
and projects taken up through Non-Govern-
ment Organisations/Voluntary Agencies.

{English)

Assistance to Maharashtra for Health
Care of Tribals

2149. SHRI RAM KAPSE: Wil the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state the assistance
provided to Maharashtra for health care and
Medicalfacilities of tribals districts-wise during
1991-927 '

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): Health is a State subject
underthe Constitution. However under major
health schemes in the Central Sector and
amount of Rs. 87.60 lakhs was allocated for

+ Tribal Sub-Planto Maharashtraduring 1991-

92.

Schools Seiected for Computer
Educstion

2150. SHRI THAYIL JOHN ANJALOSE:
Wil the Minister of HUMAN RESOURCE
DEVELOPMENT b~ nleased to state:
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{a) the number of schools selected to
computer education and study programme
of NCERT in Kerala;

(b) the details of the amount sanctioned
by the Union Goveinment during 1990-91
under this programme; and

(c) the progress made so far in this
regard?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH) (a) to {¢) 'Inder the Computer
l teracy and Studws in Schools (CLASS)
Prajec being implemanted since 1984-85,
104 Secndary Schools have bean selacted
forcoverage 11 Keralz upto 1989-90 Nonew
schoot haz bagr selectac unde: the project
since 1990-91, An amoun: of Rs % 32,500/

was sarnictioned in 1990 91 10 the NCERT
for disbursomant tu the State Ncdal Officer
towards contingenigrani fo- 95 schools @Rs.
3500/ per school where ~omputers had
actually been installed.

Serviue In Rural Areas by Doctors

2151 SHRIN. DENNIS. Wili the Mins-
ter of HEALTH AND FAMILY WELFARE be
pleased to state:

(a) whather services by doctors in rural
areas of the country has been made compul-
sory;

(b) # 8o, the States and Union Territo-

ries that have implemented this schemes;

{c) the reasons for not implementing
this scheme by other States and Unian Ter-
ritories; and

(d) the steps taken to make this scheme
applicable uniformly?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
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WELFARE (SHRI D.K. THARADEVI
SIDDHARTHA): (a) to (d). The Central
Council of Health and Family Welfare at its
meeting held in February 1989, recom-
mended that the Central and State Govern-
ments should make it compulsory for all
those doctors joining Government service to
serve for twoyears in rural areas without any
exception. The recommendation has been
circulated to all concerned As per available
information, the States of Gujarat, Kerala,
Tamil-Ndu, Karnatka and Orissa have been
made it obligatory for doctors to serve inrurai
areas' tha Statesof Maharashtra and Megha-
laya obtair. bonds for m medical students to
Serve In rara, areas afte! graduation.

There is no central schame prescribing
compulsory tural sarvice for doctors in ruzal
areas. Howaver in order to oriem the med:
ca! students towards rural service, the Re-
vrientation of Medical Fducation (ROME)
Scheme wac introduced as a Centrally spon-
sored scheme in the country in 1977 involv
ing the various medical colleges for direct
delivery of health care services to the rural
and semi-rural population. The main prm-
ciples of the scheme have also been incor-
porated in the Regulations of the Medic al
Council of India and all medica! colleges are
required to implement these Regulations
The Scheme has been transferred to the
States in 1990.

import of Electric Locomotives

2162. SHRI LOKANATH CH-
OUDHURY:
SHR! INDRAJIT GUPTA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Govemmenthave placed
an order for the outright purchase of electric
locomatives from a Swedish-German firm;
and

(b) If 80, the detalls thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(bj Does not arise.
| Translation)
Forest Conservation Schemes in U.P.

2153. SHRI RAJENDRA KUMAR
SHARMA: Will the Minster of ENVIRON-
MEENT AND FORESTS be pleased to
state:

(a) whether Union Government have
received any scheme from Government of
Uttar Pradesh for forest conservation and
improvement environment; and

(b} if so, the details thereo! alongwith
the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHR! KAMAL NATH): (a) No such
Scheme form Government of Uttar Pradesh
for forest conservation and improvement of
the environment has been received. How-
ever, the Union Government have received
a proposal from the State Gowt. of Uttar
Pradesh under the centrally sponsored
scheme “Development of Infrastructure for
Protection of Forests agalnst Biotic Interfer-
ence”,

(b) A sum of Rs. 43.25 lakhs has been
teleasedto the Government of Uttar Pradesh
during the current year underthis scheme as
Central Assistance for purchase of Gur/
Rifles, wireless set, fire-fighting equipments,
digging of cattle-proff trenches, construction
offire-line and raising of live hedge onberms
and along boundary lines.
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Vacancy of Director in National
Sanskrit institute

2154. SHRI BHOGENDRA JHA' Will
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state:

(a) whether there has been no full time
Director of the National Sanskrit Institute
since 1970; and

(b) if so, the reasons therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) Since 1970 there has been one
full time Director in the Rashtriya Sanskrit
Sansthan from 1.11.1981 to 30.6.1983

(b) As a matter of policy, from 1970 to
1980 the Director/Deputy Secretary/Deputy
Educational Adviser in charge of Sanskrit
education in the Ministry in addition to his
ownduties. Since 1983the process to select
a new full time incumbent has not been
initiated on account of the fact that the pay
scale, age of superannuation, etc. of the post
of Director have been under review and
consideration of the Ministry . ‘Since these
issues have now been settled, the post been
communicated to DAVP for advertisement.

[Yransiation)

Conversion of Sawai Madhopur-
Jalsalmer Line

2155. SHRI RAM NARAIN BERWA.
Will the Minster of RAILWAYS be pleased to
state:

(a) the targ- * fixed for completion of the
work relation of the work relating to conver-
sion of the Sawai Madhopur-Badmer-Jais-
almer line into the broad gauge,
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(b) whether the Government propose to
complete this strategic border work on prior-
ity basis keeping in view the present circum-
stances; and

(c) if so the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Conversion of Sawai Mad-
hopur~Joipur line is targetted for compietion
in 92-93. Work on remaining section would
be taken up and progressed in the coming
years as per availability of resources.

(b) and (c). The work is planned to be
taken up and completed within the VIl Five
Year Plan.

{English)
Courts’ Directions on Pollution

2156. DR. LAXMINARYAN PAN-
DEYA:
DR. AK. PATEL:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state the
measures taken to apprise the State Pollu-
tion Control Boards to take note of directions
issued from time to time by various High
Courts and Supreme Court in regard to
Poliution?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATH): The concemed
State Poliution Control Boards being the
principal party in most of the poliution cases,
the directions by the Supreme Court or High
Courts are issued (o them directly by the
Courts and for the compliance of such direc-
tions State Poliution Control Boards have
been provided with necessary administra-
tive machinery and adequate finances by
the State and Central Governments.
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in Court cases, where the Central
Government is primarily involverd directions
given by the court are appiicable to one or
mote Poliution Control Boards, the Central
Government ensures strict compliance of
such directions by regular monitoring.

Statue to Bangalore University

2157. SHRI C.D. MODALA GiRI-
. YAPPA:
SHRI G. MADEGOWDA:

Willthe Ministerof HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Government of Karna-
taka has requested the Union Government
to accord the status of an urban Central
University to Bangalore University; and

(b) if 80, the reaction of the Government
thereto?

THE MINISTER OF HUMAN RE-
SPURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) No proposal has been received
from Government of Karnataka fo conver-
sion of Bangalore University into a Central
University.

Proposals for Rallway Bridges In
Karnataka

2158. SHRIOSCAR FERNANDES: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the Government of Karna-
taka have sent any proposal for construction
of several railway overunder bridges in
important cities of the State, under the
Raitway Works Programme during 1992-93;
and

(o) if s0, the action taken thereon?
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THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUNY): (a) Yes, Sir.

(b) The following new works have been
inciuded inthe Railways’ Works Programme
of 1992-83.-

(1) Bangaiore East-Bayyapanahalh -
Road overbridge in lieu of level crossing No.
138.

(2) Thansandra - Yelahanka - Road
overbridge in lieu of level crossing No.7.

(3) Whitefield - Road overbridge at level
crossing No. 132.

[ Translation)]
Rallway Bridge in Sonepat

2159. SHRI DHARAM PAL SINGH
MALIK: Will the Minister of RAILWAYS be
pleased to state:

(a) whether the construction of the rail-
way bridge for which foundation stone was
lad in November 1991 in Sonepat district
Haryana, has since been started; and

{b) if not, when the construction of the
said bridge is likely to be started?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) No, Sir.

(b) Construction of the Bridge proper
will be taken up by the Railways after the
State Government is in a position to com-

Written Answers 166

mence the work on the approaches, which
entalls acquisition of Land and clearance of
structures.

[English}
Fund for Education Among Tribals

2160. DR. ASIM BALA: Willthe Minister
of HUMAN RESOURCE DEVELOPMENT
be pleased to state:

(a) the amount spent on the develop-
ment of education among tribals during last
one year, State-wise;

(b) whether the Government propose to
translate books into regional languages for
tribal students; and

(c) the amount of money spent on Na-
tional Scholarship with number of recipients
including Scheduled Casts/Scheduled
Tribes, States-wise?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHR! ARJUN
SINGH): (a) Statement | giving the central
assistance to States/UTs on major centrally
sponsored schemes fo education of Sched-
uled Tribes during 1990-91 is enclosed.

{b) NCERT and Central Institute of In-
dian Languages, among others, have on-
going programmes of preparation of text
books, primers an other reading material
including books for Bilingual education pro-
grammes in major tribal languages.

(c) Statement Il 1s enclosed.
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STATEMENT-J
(Rs, in lakhs)
State/Union Terrtory No of Amount
Awards Sanctioned’
T ) —
1 Andhra Pradesh 2622 -
2 Arunachal Pradesh — -
3 Assam 946 _—
4 Bthar 325¢ -
5 Goa 43 097
6 Gujarat 1743 ’ 800
7 Haryana 619 191
8 Himach3! Pradesh 188 -
9 Jammu & Kashmir 288 —
10 Karnataka 1699 —
11 Kerala 1342 430
12 Madhya Pradesh 2157 —
13 Maharashtra 3315 2740
14 Manipur 78 -
15 Meghalaya 66 —_
16 Mizoram — -
17. Nagaland 33 -_
18 Onssa 1237 —
19 Punjab 729 110

20 Rajasthan 1438 688
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(Rs, n lakhs)
T StateUnon Termory No. of Amount
Awards Sanctioned”
LA ud s
21 Sikkum —_ -
22 Tamil Nadu 2108 —
23 Tnpura 96 044
24 Uttar Pradesh 5676 --
25 Waest Bengal 2758 -
26 A & N !slands 08
27 Chandigarh 75 -
28 D & N Haveh 05 025
29 Daman & D 04 015
30 Del 443 -
Nn. L akshadweep 01 004
32 Pondicherry 27 0.43
7 o s ster

*does not include committed axpenditure of State Governments.

Opening of Non-Formal Education
Centres

2161. SHRI SOBHANADREESWARA
RAO VADDE: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state;

(a) whether the Government propose to
open non formal education centres to edu-
cate the school dropouts;

(b) if so, the details thereof,
(c) ff not, the reasons therefor, and

(d) the steps taken to achieve the goal of
educating the school dropouts?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) The Government of India is
already running a Centrally Sponsored
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Scheme of Non-formal education which is
being implemented through States/UTs. ht
provides education of a quality comparable
1o formal system to children who do not or
cannot attend school due o one reason or
the other, such as children from school-lass
habitations, drop-outs, girls and working
children.

(b) The scheme covers 10 education-
ally Backward States viz. Andhra Pradesh,
Assam, Arunachal Pradesh, Bihar, J&K,
Madhya Pradesh Orissa, Rajasthan, Uttar
Pradesh, West Bengal and ares of urban
slums. hilly, desert and tribal areas and
areas of concentration of working children in
all other States and Union Territories.

Under the scheme part lime education
is provided to the children at a place and tie
convenient to the learners. The scheme
provides for free teaching learning material
to learners. Central assistance is given to
States/UTs inthe ratio of 50:50 and 90:10 for
running co-educational and girls centres
respectively. 100% financial assistance Is
givento Voluntary Agencies for running NFE
programmes.

By the end of February, 1992, a total
number of 2.75 lakh centres have been
sanctioned under the scheme.

{c) In view of (a), the question does not
arise.

(d) Under the Non-formal Education
Scheme school dropouts can enrol them-
selves in a Non-formal Education centre to
complete their schooling both of primary and
upper primary stages.

National Mental Heaith Programme
2162. SHRI P.G. NARAYANAN: Will

the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:
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(a) whether a national Mental Health
programme was introduced during the Sev-
enth Five year Plan;

() if so, the outcome of the Programme,

(c)the number of peopie benefited during
the last three years; and

(d) whether the programme is likely to
continuing during the Eighth Five YearF
period also?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEVI
SIDDHARTHA): (a) Yes, Sir.

(b) The major activities undertaken for
the programme are as follows:-

(i) 11 Regional Centres/Medical Col-
lages have been identified under
the programme for providing train-
ing in basic knowledge and skills in
the field of Mental Health to the
primary health care physicians and
para-medical precancel in different
Parto of the country.

(1) A National advisory Group on
Mental health was constituted in
Aujust, 1988.

(iii) A numt.:r of workshops for State
level planners and administrators
as well as for medical and para-
medical personnel were organ-
ised. .

(iv) Trainning programme for trainers
were orgnised to help them to initi-
aers were organised to help them
to initiate PHC level actovities in
their areas.

(v) Mental Health Act, 1987 has been
enacted by the Parliament Rules
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underthe above Acthave alsobeen
notified in December, 1990.

(vi) Support materialsw for National
Mental Health Programme have
been developed and widely made
available to all States/Union Tarri-
tories which would serve as guide-
lines for medical and para-medical
personnel.

{c) No reliable data are available in
this regard.

(d) Yes, Sir.

Quota of Berths at Ahmednagar

2163. SHRI YASHWANTRAO PATIL:
Willthe Minister of RAILWAYS be pleasedto

state;
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(a) the quota of reserved seats from
Ahmednagar to Delhi and Pune in Jhelum
Express, Kamnataka [xpress and Goa Ex-
press;

(b) whether a demand to increase the
quota of A.C. sleeper and second class in
the trains bound from Ahmednagar to Dethi
has been made;

(c) if so, whether the Government pro-
pose to increase the quota for Ahmednagar
in these three trains;

(d) if not , the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) The following quotas are
available at Ahmednagar in trains towards
Delhi:

Ist lind
2-tier Class Class
2627 Karnataka Express — — —
4677 Jhelum Express
Upto Jammu — 6
Upto New Delhi _ 32
2701 Goa Express 2 2

There is no quotajat Ahemednagar towards Pune.

(b) Yes, Sir.

(c) and (d). Due to full utilisation of
Quotas at the existing quota holding sta-
tions, there is no proposal to increase the
quota at Ahmednagar for Delhi at present.

Wastelands Development Schemes
2164. SHRIi HARISINH CHAVDA:
SHRI SHRAVAN KUMAR

PATEL:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) the number and the name of districts
covered under the Integrated Wastelands
Development Schemes;

(b) the targets set for this projects,
district-wise, during each of the last three
years; year wise and the extent to which
these targets have been achieved;

(c) the target set for 1992-93, state-
wise; and .

(d) the districts which are proposed to
be included under the project during the
Eighth Five Year Plan?



183 Written Answers

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIIIONMENT AND FOR-
ESTS (SHRI KAMAL NATH) (a) and (b)
Distnict wise details, including targets, of
districts under the Centrally Sponsored
Scheme for Integrated Wastelands Devel-
opment Projects, are given n the attached
statoment Implementation of the scheme
was stared in the year 1990-91 Actual
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Achievements will be known when the pro;-
ects are neanrg completion

(c) Undor the schieme, the targets are
not set state wise

{d) Details of the Exghth Five Year Pian
are not yet finalized
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Environmental Audils { Translation}
2165. SHRI V. SREENIVASA Afforestation Targets
¢ PRASAD:
SHRI M.V. CHAN- 2166. SHRIRAJVEER SINGH:
DRASEKHARA MUR- SHR!I RATILAL VERMA:
THY: SHRI RAM SAGAR:

SHRIM.V.V. MURTHI:
SHRI SARAT CHANDRA
PATTANAYAK:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether there is any proposal for
mandatory environmental audits in indus-
tries; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHR! KAMAL NATH): (a) Yes Sir

(b) Every person carrying on an indus-
try, operation or process requinng consent
under the Water (Prevention and Control of
Pollution) Act, 1974 or the Air (Prevention
and Control Of Pollution) Act, 1981 or both or
authonisation under the Hazardous (Man-
agement and Handling) Rules, 1989 shall
submit an Environmental Audit Report for
the Financial Year ending the 31st March in
the form prescribed by the Government to
the concerned State Pollution control Board
on or before the 15th day of My every year,
starting from 1993.

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether the state-wise targets for
afforestation programme during the Sev-
enth Plan has been achieved,

(b) it so, the details thereof,

(c) if not the resons therefor,

(d) whether the grant released to States
has been fully utihzed, and

(e) if not, the reasors therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRIKAMAL NATH): (a)to (c) The
State-wise targets and achievements of af-
forestation and tree planting activities under
the 20 - Point Programme, during the Sev-
enth Five Year Plan penod (1985-90) are
given in attachec Statement-l. On an overall
basis, against the targets of 8 6 muilhon
hectares for the five year period the total
achievement was 8 8 milhon hectares

(d) and (e). The State-wise outlays and
utilisation of funds during the Seventh Plan
pericd for afforestation and tree planting
activities are given in attached Statement-Ii.

4 STATEMENT-I
(Area in Hectares)
St States/U.Ts Targets Achievements
No. '
1 2 3 4
1. Andhra Pradesh 750000.00 727579.50
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(A-ea in Hectares)
Sl States/U.Ts Targets Achievements
No.
1 2 3 4
2. Arunachal Pradesh 31500.00 31276.50
3. Assam 110000.00 115107.00
4. Bihar 700000.00 666970.50
5. Goa 16600.00 16879.00
6. Gujarat 561550.00 740605.50
7 Haryana 178750.00 159346.50
8. Himachal Pradesh 158750.50 164760 50
9. Jammu & Kashmur 111350.00 113306.00
10. Karnataka 655000.00 666984.50
11 Kerala 287500.00 310827.50
12. Madhya Pradesh 975000.00 992115 00
13. Maharashtra 722500.00 858193.00
14, Manipur 42500.00 44162.50
15. Meghalaya 48750.00 57067.00
16. Mizoram 157650.00 102777.50
17. Nagaland 65500.00 82675.00
18. Orissa 637100 00 552234.50
19 Punjab 121350.00 132301.00
20. Rajasthan 266000.00 284945.00
21, Sikkim 30100.00 30045.50
22. Tamil Nadu 455000.00 429243.50
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{Area in Hectares)
Sl States/U Ts Targets Achievements
No

1 2 3 4
23 Trnpura 62500 00 63356 50
24 Uttar Pradush 1127500 00 1189689 00
25 Wast Bengal 335000 00 303404 00
26 A & D Islands 25750 00 28585 50
27 Chandigarh 81000 727 S0
28 D & N Haveh 9250 00 8349 50
29 Daman & D 1450 00 202 00
30 Delhi 9250 00 10749 00
31 Lakshadweep 168 00 296 50
32 Pondicherry 2450 00 2777 00
8656578 00 8885539 00

STATEMENT-H o
(Rs in Lakhs)
St States/U Ts Outlays Utihisation
No

1 2 3 4
1 Andhra Pradesh 14643 85 14324 63
2 Arunachal Pradesh 241985 1879 41
3 Assam 9056 50 8031 08
4 Bihar 18794 32 21222 01
5 Goa 61735 580 38
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(Rs. in Lakhs)
Si. States/U.Ts Outlays Utilisation
No.
1 2 3 4
6. Gujarat 15241.87 16131.35
7. Haryana 7651.92 8345.19
8. Himachal Pradesh 9700.00 9066.47
9. Jammu & Kashmir 4792.13 l 4784.17
10. Karnataka 11069.09 13158.62
11. Kerala 9042.90 7738.37
12. Madhya Pradesh 20231.34 18930.48
13. Maharashtra 18282.62 17301.80
14, Manipur 1948.85 1529.68
15. Meghalaya 3433.10 2844.11
16. Mizoram 2601.10 2615.21
17. Nagaland 2150.35 1963.99
18. Orissa 10868.04 11315.96
19. Punjab 4047.40 4656.49
20. Rajasthan 11925.52 14733.67
21, Sikkim 1159.60 1055.04
22. Tamil Nadu 15266.30 14237.44
23. Tripura 2180.75 2162.89
24. Uttar Pradesh 296.53.24 30817.49

25, Waest Bengal 12139.37 11047.26
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(Rs i Lakhs)
S States/U Ts Outlays Utihisation
No
1 2 3 4
26 A & D Islands 906 20 757 55
27 Chandigarh 123 95 108 15
28 D & N Haveh 397 30 412 13
29 Delhi 37162 553 22
30 Daman & D 14250 112 51
31 Lakshadweep 1985 35 57
32 Pondicherry 154 27 20923
Total 241033 80 - ) 242662 5SS

[English]
New Vaccine for Children

2167 SHRIMATS DIL KUMARI BHAN-
DARI Will the Minister of HEALTH AND
FAMILY WELFARE be pleased 10 state

(a) Whether the world Heatlth Organisa-
tion has launched a new vaccine to control
children diseases,

(b) # so, the details thereof with the
particulars of diseases to b controlled with

this new vaccine,

(c) whether the Government propose to
supply this vaccine 1o the cnildren in India,

(d) if so, the details thereof, and

(e) i not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D K THARADEVI
SIDDHARTHA) (a) and (b) No, Sir How
ever WHD as a par of Immunisation pol-
iy, has suggested use of DPT,BCG,
OPV Measles and D T Vaccines for pro
tection of children against diseases hke
Dipthenia, Whooping Cough, Tetanus, Tu
berculoses and Poliomyelitis

(c) to (e) Does not anse
Financlal Help 1o Ex-test Cricketers
2168 SHRI HARIN PATHAK Wil the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state
(a) whether there s any scheme to

provide financial help to the ex-lest cricket-
ers,
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(b) if so, whether such help has been
given 1o the ex-test cricketers from Baroda
and Rajkot;

(c) if so, the details thereof; and
(d) if not, the reasons therefor;

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT (KUMARIMAMATA BAN-
ERJEE): (a) No. Sir, however, outstanding
sportspersons inindigent circumstances are
eligible for financial help under the Scheme
of National Welfare Fund for Sportspersons.

(b)to (d). Smt. Raniben K. Nakum widow
of tate Shri K.M. Nakum Test Cricketer form
Rajkot is receiving a monthly pension of Rs.
250/- since June, 1990. No other applica-
tions are pending from either Baroda or
Rajkot.

Alr Poliution in Delhi and Other Cities

2169. SHRI LAL K. ADVANI:
DR. AK. PATEL:

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) the extent of suspended particulate
matter (SPM) in the air of Delhi, Bombay,
Calcutta, Madras and Kanpur, separately, in
December, 1990 and December, 1991; and

{b) the amount spent to contain this
pollution and results thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHR!I KAMAL NATH): (a) According
to the air quality survey, the levels of sus-
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pended particulate matter (SPM) in these
cities, except in Madras, are on the higher
side. This is mainly due to natural dusty
conditions and the high density of vehicular
traffic.

(b} An amount of Rs. 1.38 crores to-
wards strengthening of pollution control
activities in respect of Maharashtra, Tamil
Nadu, Uttar Pradesh, West Bengal, and Delhi
has been disbursed during the VIi Plan pe-
tiod.

The steps taken by the Government to
contain air poliution include the foliowing:-

(1) Emussion standards have been
prescribed.

(2) Ambient air qualty standards
have been evolved.

(3) A network of ambient air quality
monitoring stations has been set
up.

{4)  Airpolluton guidelines havebeen
notified.

(5) Environmental guidelines have
been evolved for siting and
operation of industries.

{6) Industries are being persuaded
1o comply with the consent re-
quirements of the State Pollution
Control Boards.

(7)  Industries have been directed to
instal necessary air poliution
control equipment on a time-
bound basis.

(8)  Fiscal incentives are provided
for installation of pollution con-
trol equipment and shifting of
poliuting industries from con-
gested areas.
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(9) Legal action is taken against the
defaulting units under the rele-
vant Acts.

(10) Gross and mass emission stan-
dards for all vehicles have been
notified underthe Motor Vehicles
Rules, 1989. The Ministry of
Surface Transport have advised
the various State Transport Di-
rectorates to enforce the gross
emission standards with effect
from 1st March, 1990.

(11) Public Awareness campaigns
have been launched about ve-
hicular pollution.

(12)  Every manufacturer of motor
vehicles is required to submit a
prototype of the vehicles manu-
factured for test by an agency
specifier by the Government and
give acertificate for conformity of
production in compliance of the
provision of the rules including
emission standards. This provi-
sion has come into force from
April 1,1991.

(13) The local authorities in the me-
teropolitan cities have been urged
to take up large scale tree plan-
taticn as has already been initi-
ated in and around Delhi.

Proposal for more Platforms at Delhi
and Ghazlabad Stations

2170: SHRI K.P. SINGH DEO: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is any proposal to
increase the covered portion on platform No.
8 - 9 towards Nizamuddin like other plat-
forms;

(b) if so, the details thereof;

MARCH 10, 1992
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(c) whether there is any scheme/provi-
sion to provide more platforms at New Delhi,
Nizamuddin and Ghaziabad stations; and

(d) if so, the details thereof and when
the work is likely to be started?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-

LIKARJUN): (a) No, Sir.

(b) Does not arise.
(c) Yes, Sir.

(d) The details are being worked out.
The work is likely to start in 1992-93.

[Translation]

Construction and Expansion of Work-
ing Women'’s Hostel

DR. RAMESH CHAND
TOMAR:

SHRI RATILAL VARMA:

SHRI DEVI BUX SINGH:

SHRIMATI BHAVNA
CHIKHALIA:

247

Willthe Ministerof HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether there is any scheme with
the Union Government for the construction
and expansion of Working Women's Hostel;

(b) if so, the details thereof;

(c) the number of hostels proposed to
be constructed during the current year and
the amount propose to be spent thereon;
and

(d) the number of such hostels in Delhi
at present?
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THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE DE-
VEOPMENT (DEVELOPMENT OF YOUTH
AFFAIRS AND SPORTS AND THE DE-
PARTMENT OF WOMEN AND CHILD
DEVELOPMENT) (KUMARI MAMATA
BANERJEE): (a) and (b). Yes, Sir. Underthe
Scheme of Assistance for Construction/
Expansion of Hostel Building for Working
Women with aDay Care Centre for Children,
financial assistance is provided to the extent
of 50% of the cost of Land and 75% of the
cost of construction of the Hostel Buildings
to Voluntary Organistions, Public Trusts.
Local Bodies, Women Development Corpo-
rations, Universities, Schools/Colleges of
Social Work and the State Governments/
Union territory Administrations, where suit-
able Voluntary Organisations does not exit.
Assistance on the same pattern is also
available for purchase of ready built build-
ings. Single Working Women, Whose con-
solidated income does not exceed Rs. 3,000/
per month are eligible for hostel accommo-
dation for aperiod of three years, extendable
up to five years.

(c) An allocation of Rs. 5 crores has
been made for the year 1991-92. Besides
release of subsequent instalments in re-
spect of the hostels for working women al-
ready sanctioned, 50 new projects to ac-
commodate 2,500 working women are en-
visaged during the year.

(d) 14 Hostels for 1593 working Women
with Day Care Centre facilities for 129 chil-
dren have already been sanctioned in Delhi.
12 of which are operational.

[English)
Food Procurement Target

2172. SHRI K. PRADHANI:
PROF. K.V. THOMAS:
Will the Minister of FOOD be pleased to
state:
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(a) the target fixed for procurement of
foodgrains during 1991-92;

(b) the quantity of foodgrains procured
so far during the year; and

(c) the quantity of foodgrains expected
to be procured by the end of the year?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD (SHRI TARUN
GOGOI): (a) The procurement of wheat,
paddy and coarsegrains for Central Pool
under price support scheme being totally
voluntary, and the procurement of levy-rice
from millersAraders being dependent on
quantum of paddy purchased by them, no
targets, as such, can be fixed for procure-
ment of foodgrains.

(b) During current 1991-92 rabi market-

_ing season, till 28th February, 1992, 77.52

lakh tonnes of wheat has been procured
under price support. Procurement of rice
(including paddy in terms of rice) stands at
87.20 lakhtonnestill5th March, 1992 during
current 1991-92 kharif marketing season.

(c) Whereas procurement of wheat in
the marketing year 1991-92 is going to be
below eight million tonnes, it is not possible
to state expected procurement of rice as the
same is still continuing.

Health Care Centres

2173. SHRIV. DHANANJAYA KUMAR:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the number of Health Care Centres
set up so far in the country, district-wise; and

(b) the position of availability of medi-
cines in these centres?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D.K. THARADEV!
SIDDHARTHA): {(a) and (b). The information
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is being collected and will be laid on the
Table of the Sabha.

Vehicular Pollution Control

2174. SHRISHRAVANKUMARPATEL:
Will the Minister of ENVIRONMENT AND
FORESTS be pleased to refer reply to Un-
starred Question No 3233 on August 19,
1991 and state:

(a) whether the Panel on vehicular pol-
lution control, headed by Justice S N. Saikia,
has since submitted its report;

{(b) if so, the details of the recommenda-
tions made by the panel, and

(c) if not, the time by which the report is
likely to be submitted?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH) (a) No, Sir
The Committee has not submitted its final
report

(b) Does not anse

(c) No time lim# for this committee has
been specified in the orders of the Supreme
Count

Electrification of Vijayawada-
Vishakhapatnam Line

2175. SHRI K.VR CHOWDARY" Will
the Minister of RAILWAYS be pleased to
state

(a) whether the electrification of
Vyavawada-Viskhapatnam line has been
approved and to be taken up during 1992-
93; and

(b) if so, the details thereof;

THE MINISTER OF STATE IN THE
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MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) Electrification of Vijayawada-
Visakhapatnam section has been included
in the Railway's Budget proposal for 1992-
93.

(b) The scheme covers electrification of
Viyayawada-Visakhapatnam section includ-
ing Samalkot—Kakinada covering 366 Route
Kilometres. The estimated costofthe word s
Rs 210.08 Crores

Begging in Trains and Stations

2176 SHRIRAMESH CHENNITHALA
Wiilthe Minister of RAILWAYS be pleasedto
state

(a) whether there 1s any proposalto stop
begging in rains and at railway stations,

(b} whether the Government have re-
ceived any complaints regarding begging in
trains and If so, the actiontaken thereon, and

(¢) the steps taken for preventing beg-
garsto enter into trains and railway stations?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN) (a) to(c) Begging in trains and
at the railway Stations 1s a punishable of-
fence under the Rallways Act The punish
ment has been enhanced in the Railwaays
Act, 1989. Some complaints about begging
in trains have been recaived. Regular and
surprise checks are conducted jointly by the
Railway Commercial Staff, Railway Protec-
tion Force and the Government Railway
Police Personnelto apprehend«d beggaars
inthe trains and the at stations The persons
so apyrehended are deait with in accor-
dance with the law.

Feroke-Nilambur Line
2177. SHRI KODIKKUNIL SURESH-

Willthe Min.ster of RAILWAYS bopleasedto
state
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(a) whether the survey for construction
of Feroke-Ndambur ine n Keral.: has been

completed, and

(b) f so, the details thereof and the
estimated cost of the project?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN) (a) No, Sir

(b) Does not arise
Promotion of Naturopathy and Yoga

2178 SHRI  GANGADHARA
SANIPALLI Will the Minister of HEALTH
ANDFAMILY WELFARE be pleased tostate

(a) whether the Government proposeto
set up a separate Diractorate for promotion
ot Naturopothy and Yoga and

(b) if so, the details thereof?
THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

WELFARE (SHRIMATI D K THARADEVI
SIDDHARTHA) (a) No, Sir

(b} Does not anse

Technology Upgradation of Indigenous
Locos

2179 SHRI AMAL DATTA Wil the
Minister of RAILWAYS be pleased to state

(a) the domestic capacty for manufac-
ture of electric locos in terms of quaity and
quantnty,

(b} whether any effort i1s being made for
upgradation of the technology of the product
as well as of the process of production,

(c) # so, the detauls thereot,

(d) whether new technology for upgra-
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dation of electric locos have been imported,
and

(e) il so, the nature of technology and
how 1t 1s pripos: ‘o be absorbed?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN) (a)Electric locomotives of 3900
HP rating & 1960 vintage tachnology are
being manufactured in the country Thg
present manufacturing capacity of Chat-
taranjan Locomotive Works (CLW) 1s 100
Electric Locos per year The capacty is
being augmented to 120 locos per year
Further a proposal toincrease capacty upto
150 locos per year has been included in
1992-93 budget proposais

An ordar for manufacture of 35 Electric
Locomotwves of similar design, as produce
by CLW, has been placed on BHEL in Sept
86 Recaipt of locomotives against this con-
tract has been as under

1988 89 — S Nos
1989-90 —_ 6 Nos
1990-91 —_ 7 Nos
1991-92 - 8 Nos
(Upto Feb 92)

(b)and (c) Yes, Sir Thists acontinuous
process However some of the important
development of technology upgradation
taken up during the last few years are -

() Manufacture of traction motors of
higher rating (840 HP) & higher
class of insulation under technol-
ogy transter from HitachvJapan
Matching Modern facilities have
also been provided to upgrade the
process of provided to upgrade the
process of production
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(i) Technology of existing T/0-659
(770 HP) traction motor, earlier
established (in late 80s and early
70s) with technology transfer from
Alsthom, has also been uprated by
use of Kapton covered conductors,
induction of process of vacuum
pressure impregnation and TIG
welding process.

(i) Technology for manufacture of cast
steel bogies is alsobeing upgraded
under transfer of technology from
Rockwell U.S.A,

(iv) Design of bogies for high speed
passenger iccos has been uprated.
Fabricated bogies for service speed
upto 140 KMPH, of Shatabadi
Express, have been manutactured
by CLW 1o the designdeveloped by
RDSO.

(v) CLW is developing prototype of
Electric Loco of 5000 HP rating
(against existing 3900 HP). For
prototype manufacture of upgraded
locomotive, design and develop-
ment of bogies, transformer of 5400
KVA & associated equipment is in
hand.

(vi) Use of thyristor control with elec-
tronic ship detection for improved
adhesion is also being planned.

(d) and (e). Efforts are on to import new
technology of electric locos, not available
indigenously, to upgrade the H.P. and speed
capacity of locomotives for meeting the
growing tratfic requirements. In this context,
indian Railways have taken the following
steps:-

(i) 18 protctype freight electric locos
of 6000 HP, with thyristor convertor
& micropiocessor control. have
buen obtained. These are of 3
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designs (1" Nos. of 2 desingns
fr.m Japan » 6 Nos. of one design
friom Swec.n) and are under serv-
ice trials.

(i) A tender, for import of 6000 HP
Locomotives (freight - 20 Nos. and
high speed passenger - 10 Nos.),
with ‘state of the arnt’ energy effi-
cient3 phasedrive, advanced GTO
thyristor & microprocessor control
alongwith technology transfer,
under financing from ADB & Exim
Bank Loa.i, is in process.

This is with a view to take up series
manufacture of 6000 HP Locomotives indi-
genously, with technology absorption.

{ Translation)
Central Universities

2180. SHRIUPENDRA NATH VERMA-
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the names and number of General
Universities in the country; State-wise;

(b) the criteria adopted to declare any
university as Central University;

{c) whether the Government propose to
convert any university of Bihar particularly
the Patna, Both Gaya and Ranchi Universi-
ties into Central Universities; and

(d) if so, the reason therefor?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRi ARJUN
SINGHY): (a) to {d). There are at present 147
Universities in the country of which only
following 10 are Central Universities:-

(1)  Aligarh Muslim University in Uttar
Pradesh.
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(2) Banaras Hindu University in Uttar
Pradesh.

{3) University of Dethi in Delhi.

(4) University of Hyderabad in Andhra
Pradesh.

(5) Jawaharlal Nehru University in
Delhi.

(6) North Eastern Hill Univaersity in
Meghalaya.

(7) Pondicherry University in Pondi-
cherry.

(8) Visva Bharati in West Bengal.
(9) Jamia Millia Islamia in Delhi.

(10} Indira Gandhi National Open Uni-
versity in Delhi.

Legislation has been enacted to estab-
" hsh Central University at Silchar in Assam
and at Lumami in Nagaland.

The policy of the Central Government
has been that State Government should
thgmselves set up universities keeping in
view the requirements of higher educationin
therr States. As a matter of policy, Central
Government has not favoured opening of
new Central Universties. Even the existing
ten Central Universities were set up in re-
sponse to certain historical, cultural or con-
's|deramns of Centre-State relations.

In view of the above policy, Central
dovemmem is not considering ary proposal
to convert any University in Bihar into a
Central University.

Filing up of Reserved Posts in Deth!
Administration

2181. SHRI PLUS TIRKEY: Will the
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Minister of HUMAN RESOUFICE DEVEL-
OPMENT be pleased to state:

(a) whether irregularities have been
noticed infilling up of the vacancies reserved
for Scheduled Castes and Scheduled Tribes
in the Education Department of the Delhi
Administration;

(b) it so, the details thereof;

(c) the details of the remedial steps
taken by the Government in this regard; and

(d) the details of the action taken to be
taken against the erring officials?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) No, Sir.

(b) to (d). Does not arise.
Aliotment of Stalis at Stations

2182. SHRI RATILAL VARMA: Will the
Minister of RAILWAYS be pleased to state:

(a) the number of the stalis allotted on
railway platforms of Bombay, Vadodara,
Delhi, Ghaziabad and Lucknow Railway
Stations during 1990-91;

(b) whether priority is given to Sched-
uled Castes/Scheduled Tribes persons in
connection with allotment of the aforesaid
stalls; and

(c) it so, the details thereol?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN): (a) and (b). Two juice stalls -
one each at Delhi and New Delhi were aliot-
ted to M/S Himachal Pradesh Horticultural
Products Marketing and Processing Corpo-
ration Limited. Government undertaking get
priority for such stalls.
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(b) Do not arise.

[English]

SC/ST Empioyses in-Ministry of
Environment and Forssts

2183. SHRI KRISHNA DUTT SUL-
TANPURI: Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to state:

(a) The total number of employees in his
Ministry , category-wise;

(b) the number of Scheduled Castes/
Scheduled Tribes employees out of them,
catagory -wise;

{c) the details of shontfall in percentage
of reservation, ¢ any in each category; and

(d) the target set upto clear the baking?
THE MINISTER OF STATE OF THE

MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH):

(a) Group A 211
Group B 270
Group C 315
Group D 227
Ssc ST
{b) Group A 14 08
Group B 26 04
. Group C 29 09
Group D 95 19
€} Group A - 75
Group B 3.94 58
Group C 5.88 4.57
Group D - -

(d) the Government (DOPT) has set
31.03.92 as target date to clear backiog
vacancies under the Special Recruitment
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Drive and this Ministry has inRiated neces-
sary action.

Setting up of Environment Training
Centre at Hyderabad

2184. SHRI PRAFUL PATEL: Will the
Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether the Government proposed
to set up an environment training centre at
Huderabad with the aid of Swedish Interna-
tional Development Agancy:

(b) whether an agreement has also ban
signed between the two countiries in this
regard; and

{c) # so, the details including the objec-
tives thereot?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH). (a) and (b).
Yes, Sir.

(c) The main objective of the Evison-
mental Protection Training and Research
Institute is to provide for and promote the
training, study and research of environmental
problems and protection.

[ Transiation}

Viliages under integrated Tribal Devel-
opment Projects in States

2185. SHRI RAM TAHAL CH-
ou Y
SHRI ARJUN SINGH YADAV:
SHRI KASHI RAM RANA:

Wil the Minister of FOOD be pleasedio
state:

(a)the numberofvillages identified under
the Integrated Tribal Development Projectin
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each distnct of State, State wise,

(b) the details thereof, and

{c)the quanttty of foodgrains supphedto
these villages under the sard scheme dunng
last one year, State-wise?

THE MINISTER OF STATE IN THE
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MINISTRY OF FOOD (SHRI TARUN
GOGOI) (a) and (b) The mformation s
furnished in the attached statement-|

(c) Statement-il indicating the quantaty
of wheat and nce issued by Food Corpora-
tion of India to the States/Umon Terntones
for distribution in I1TD P areas and tribal
majporty areas dunng the calenderyear 1991
18 enclosed
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